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SHRI JASPAT ROY KAPOOR (Uttar 

Pradesh): May I know what is the waste-
paper-like thing from which the hon. Member 
is reading? 

SHRI BHUPESH GUPTA: 1 do not know if 
the hon. Member reads newspapers. If he 
does, he would know what a cutting looks 
like. The hon. Prime Minister may have a 
television picture of the Finance Minister's 
mind and he may discover very fine and 
sublime  things there. 

As far as this is concerned, it is clear. There 
is not a word against those people who are in 
forcible occupation of this island nor a word 
against the United States which is intervening. 
Sir, I would like a clarification as far as the 
Bandung Declaration is concerned. The 
Bandung Declaration does speak of te ritorial 
integrity, security and all that. Now, if you 
assume that these two islands are part of 
China, then, Sir, they are threatened and, 
threatened by whom? Threatened and are in 
occupation by the U.S. All these things are 
there and, therefore, I say that it cuts across 
the Bandung Declaration. I should like to read 
the Bandung Declaration again sitting with the 
Prime Minister. I would like to have a proper 
explanation of the Declaration. English words 
have their meaning and no new meaning 
should be attached just because Shri Morarji 
Desai has put him in trouble. 

MOTION REGARDING FOOD SITUA-
TION—continued 

1 
SHRI A. P. JAIN: The hon. Member,  Mr. 

Bhupesh Gupta . . . 

MR.   CHAIRMAN:   Do   not  answer 
this. 

SHRI A. P. JAIN:  No, Sir, not this. 

SHRI BHUPESH GUPTA:   No more 
of  Ministers  on  foreign  policy.    One is  bad  
enough. 

SHRI A. P. JAIN: It is on the question of 
increase of population and pro- 

duction. The rapidly increasing population is 
a problem ior our country. It has got to 
be'faced and this rapid increase of population 
is certainly a factor which has  affected . . . 

MR. CHAIRMAN: Before you proceed 
farther, I have to say this. We allotted about 
six hours. I have got about thirty names here. 
The House v/ill have to sit through the Lunch 
Hour and sit tomorrow also. 

SHRI BHUPESH GUPTA: We can also sit 
up to 6 o'clock. 

MR- CHAIRMAN: You may sit till 6 
o'clock. 

[MR. DEPUTY CHAIRMAN in the Chair.] 

SHRI A. P. JAIN: I will not go into the 
details of the agricultural production, during 
the first two years of the Second Plan,, but, I 
will refer to some other salient features. The 
increase in agricultural production is achieved 
by a number of schemes including major and 
medium irrigation, minor irrigation, fertilisers 
and manures, improved seeds, land 
development and improved agricultural 
practices. It is true that, so far as major and 
medium irrigation works are • concerned, we 
have developed a huge potential but we have 
not been able to utilise it. In the years 1956-57 
and 1957-58, the targets of utilisation were 4 
million acres and the actual utilisation has been 
1-7 million acres or, 44-8 per cent, of the 
target. We feel very unhappy that large 
amounts of money should have been spent on 
the construction of dams and reservoirs but the 
water was not being utilised. This question was 
very carefully examined by the Irrigation and 
Power Ministry and the Planning Commission. 
The Irrigation and Power Ministry which is in 
administrative charge of the major and medium 
irrigation schemes, found that the failure to 
utilise the irrigation potential was due either to 
the failure to construct main channels or field 
channels or- the lack of incentive for the 
cultivators to changeover from dry to wet 
farming or for 
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want of training in proper cropping patterns. 
Action has been taken to provide conditions 
for the utilisation of this potential and the 
Planning Commission has agreed to divert 
some thirty or so crores of rupees during the 
rest of the Plan period for the fuller utilisation 
of this irrigation potential. In the Community 
Development areas, the Community Deve-
lopment Ministry has been made responsible 
for the construction of the field channels and 
for propagating cropping patterns. In the non-
Community Development areas, the State 
Governments have been charged with the 
responsibility for utilising this potential. In 
fact, I feel very unhappy that this potential 
should not have been properly utilised. Now, 
so far as minor irrigation works are 
concerned, they have done well and, during 
the first two years, they have fulfilled their 
targets. Improved seed is another important 
item in the development of agricultural 
production. There is a little misunderstanding 
ahout the seed farms. The scheme of the seed 
farms is that in each of the Community 
Development Block and the Shadow Block, a 
nucleus seed farm of 25 acres will be set up. 
This will produce foundation seed. The 
foundation seed will have to pass through the 
registered growers in the first year, in the 
second year and it will be only in the third 
year that it will be available to the ordinary 
farmer for use. It takes four years for the seed 
developed on the foundation farm to reach the 
farmer. The effect of the seed farms will come 
into operation only about the end of the Plan, 
that is 1959-60 and 1960-61. With regard to 
fertilisers, on more than one occasion I have 
stated in the House that the farmer is 
becoming fertiliser-minded. The demands of 
the country are quite high but unfortunately, 
on account of the paucity of foreign exchange, 
we are unable to meet the requirements of the 
farmer. In the year 1957-53, the total demand 
was for more than 13 lakh tons but we could 
satisfy it only to the extent of about ten lakh 
tons, that is, there was a  shortfall of about 3 
lakh tons.     In 

the current year 1958-59, the shortage 
is going to be even greater. The 
lands from the States account for 
more than fifteen lakh tons; I believe 
it is about 15'5 lakh tons and our 
total availability up till now is only 
8 \ lakh tons. By diverting some re 
sources from other heads, we hope to 
import another \\ lakh tons. 
Even so, the shortage will be 
about    35    per   cent. Fertilisers 
have played a very important role in 
agricultural production all over the world. Our 
consumption of fertilisers is very small 
compared to the progressive countries; it is 
very low compared to Japan; it is very low 
compared to China and it is very low 
compared to the United States of America. 
Now, Sir, this is a limiting factor. Unfor-
tunately, in the beginning of the Plan, we did 
not fully realise the importance of fertilisers. 
We should have planned more of factories 
and we should have been producing more of 
fertilisers.. In any event, during the period of 
the shortfaH, we should have found more 
money for the import of fertilisers but, 
unfortunately, our a exchange position being 
what it is, I am not sure to what extent we 
shall be able to meet the requirements of 
fertilisers and this is going to be a limiting 
factor in our future agricultural production. 

Again, Sir, land development is another 
important scheme. Its growth has also been 
held up on account of the failure to import a 
sufficient number of tractors. That again is 
due to the paucity of foreign exchange. Our 
achievements during the first two years of the 
Plan are only 23 per cent of the targets. Part of 
this low achievement is explainable. Firstly, 
as the House will remember, the target for 
agricultural production originally was fixed at 
10 million tons. When the targets for 1956 
and 1957 were worked out, they were worked 
out on the basis of 10 million tons. 
Subsequently the target was raised to 15:5 
million tons, that is, 65 million to 80-5 million 
tons and in the second year both the targets 
and achievement  have' been  higher.    The 
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[Shri A. P. Jain.] Prime Minister the other 

day made in the Lok Sabha a very significant 
admission. He said that it was unfortunate that 
we had not realised the importance of 
agriculture in our planning; we had not given 
it a sufficiently important place and we are now 
learning it to our cost that our past neglect has 
been responsible for the stresses and strains in 
the supply of food. The Government must 
now give a second thought; agriculture has to 
be given the first place and unless agriculture 
is given the first place, the implementation of 
the Plan will be adversely affected. I have no 
doubt that fertilisers have to play an important 
role and unless we step up the supply of 
fertilisers, we shall have to face considerable 
difficulties in increasing our agricultural 
production. Our potentialities for increasing 
agricultural production are immense. Our 
production is one of the lowest in the world, 
and there is ample scope for increasing 
production. For that we do not need the 
testimony of any foreigner. In our own 
country the progressive farmers are producing 
three times and four times as much as the 
average production and sometimes even more 
and if a progressive farmer can produce three 
or four times the average, there is no reason 
why the national average cannot go up. We 
have to provide the means; we have to enthuse 
the farmer to produce more. 

Sir, this year we have taken up, a somewhat 
new scheme of intensive rabi campaign. The 
object of the scheme is to mobilise the 
agricultural personnel and the material 
resources needed for production and to 
enthuse the farmer to produce more. We have 
created a pool of the people working in the 
Agricultural Departments at the Centre and in 
the States, Professors and senior students of 
the Agricultural Colleges, extension workers 
in the Community Development areas and 
progressive farmers. 

SHRI JASWANT SINGH (Rajasthan) : 
These are your shock brigade? 

SHRI A. P. JAIN: Well, I have never used the 
words 'shock brigade'. These people will be 
divided into teams and the rabi area in the nine 
important States will be divided into blocks. The 
nine States selected are Punjab, Uttar Pradesh, 
Madhya Pradesh, Rajasthan,. Bihar, Bombay, 
Mysore, Andhra and Delhi. Each of these blocks 
will be entrusted to a team. The crops taken for 
intensive production would be | wheat, barley, 
gram and rabi jowar. These teams in many of the 
places have already visited the areas. They will 
stay there for ten days or fifteen days. Supplies 
of improved seeds, fertilisers and of insecticides 
are being j made and the idea is that, while the | 
work will have to be done by the | farmer, these 
teams will act as catalytic agents so that the 
farmer may be stimulated into better and 
improved practices and yield may go up. These 
people are not going to these areas in the spirit 
of bossing; they are going there as humble 
workers to I   assist ... 

SHRI H. P. SAKSENA (Uttar Pradesh) : 
May I know if this is a longterm arrangement 
or a short-term arrangement? 

SHRI A. P. JAIN: This is both. Now, I hope 
that this pilot experiment which we have 
started will be repeated from season to season 
in regard to other crops and as we go on 
getting more and more experience we shall be 
able to cover more and more area and more 
and more crops. It is only by intensive efforts, 
by concentrating on certain areas and on 
certain crops at a time, that we can get better 
production and that is the object of this 
campaign. 

Then, I come to, what may be called, the 
short-term and the immediate problems. The 
year 1957-58 has been a very difficult year for 
us. Agricultural production has gone down by 
6-7 lakh tons as compared to the year 1956-57 
or by 9-8 per cent. And the intensity of this 
shortfall has increased as the 9-8 per cent 
shortage is not evenly  distributed    over  the    
whole 
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country. It is concentrated in certain areas, 
particularly in the north-east ern States—Uttar 
Pradesh, Bihar Bengal, Madhya Pradesh and 
Rajasthan. The House is aware for the past 
few years we have been importing fairly 
substantial quantities of foodgrains. Now, I do 
not like to import foodgrains from abroad. We 
have spent large sums of money in importing 
foodgrains from abroad and an agricultural 
country like India cannot for any length of 
time be dependant for its food on imports. 
Well, I do not say that it willbe possible for us 
immediately to do away with imports; none-
the-less there must be an increasing effort on 
our part to reduce the imports and ultimately 
to do away with them. That can be done only 
by increasing agricultural production— 
producing enough for our requirements and 
something more. Imports, it appears to me, in 
the next few years are unavoidable however 
unpalatable they might be. This year we have 
imported sufficiently large quantities and we 
have made arrangements for the import of 
more. 

SHRI JASPAT ROY KAPOOR (Uttar 
Pradesh): How much have we imported so 
far? 

SHRI A. P. JAIN: We have imported more 
than two million tons. 
In regard to the internal food administration, I 
wish to state very clearly that it is not the 
policy of the Govem-ment to go in for total 
control and rationing. On the other hand, as 
recommended by the Foodgrains Inquiry 
Committee, our policy is going to be control 
of the trading activity, supplemented by some 
regulation of consumption and directioning of 
production. I shall presently come 1 P.M. to 
the figures and other details of procurement, 
but even at this stage I want to make it clear 
that our policy will be to procure the maxi-
mum quantity of foodgrains inside the country 
and to extend State trading in foodgrains, so 
that the activities of the speculators and 
workers may be counteracted. Now, how are 
we to control the trade? One of the methods of 
controlling the trade, on which we 

are already working and which we propose to 
strengthen, is the restriction on zonal 
movements. The zonal system is based on the 
principle of creating some zones for purposes 
of procurement, as we did in the case of the 
Punjab. Punjab was cordoned off for rice and 
we procured about a lakh tons of rice from 
there. Well, then again, we may create some 
self-sufficient zones where surplus and deficit 
areas would be tagged together. An example 
of this is the south rice zone, where the surplus 
State of Andhra is tagged with the highly de-
ficit State of Kerala and the two more or less 
self-sufficient States of Madras and Mysore. 
This zone has worked very satisfactorily. The 
price level this year—in spite of all the 
stresses and strains and the news of scarcity 
and high prices that have been reaching from 
the north to the south—has done well. The 
prices are more or less comparable with those 
of last year. Last year, that is, 1957, we had to 
supply 2,40,000 tons of rice to Kerala. This 
year we have supplied them with nearly 
50,000 tons of rice. The rest of the 
requirements have been met either from the 
supply from the Tanjore district of Madras or 
from the Andhra surplus. And lastly the zonal 
system also contemplates some deficit zones 
where adequate supplies will have to be made 
from the Centre. I want to make it clear to 
those who have been casting doubts on the 
zonal system and trying to disturb it, that this 
matter had been fully considered by the 
Government and the zones are going to stay. 
Of course, that does not mean that there is 
going to be any absolute permanency for the 
zones, but none-the-less unless there are very 
strong grounds, these zones are going to 
remain. They may be modified here or there, 
but the zonal system is the accepted policy of 
the Government. The very basis of zones is 
that a new system of distribution is created, 
and too often tampering with the zones will be 
a dangerous thing. The House would be aware 
that some rumours and pressures were set 
afloat that the Punjab should be made into one 
zone with the U.P. Speculators gave 
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move and side by side they were secretly 
buying large quantities of wheat in the Punjab. 
My own idea is that the purchases by the U.P. 
speculators and hoarders are not less than ten 
Iakh maunds. They were expecting that when 
the zones would be disrupted, the wheat 
which they bought at Rs. 15, Rs. 16, or Rs. 17 
would be sold at Rs. 21, Rs. 22 or Rs. 23 per 
maund in the U.P. Their attempt has been 
foiled and we have already seized more than 5 
lakh maunds of wheat bought by the 
speculators. We hope to lay hands on more of 
it. All this indicates how the speculators and 
hoarders are trying to take advantage of a 
difficult food situation. 

SHRI B. SHIVA RAO: May I ask what he 
proposes to do with all these hoarders? How 
does he deal with them? Will he deal with 
them as they deal wffh smugglers of gold and 
confiscate  all  the  stocks? 

SHRI A. P. JAIN: I am coming to that. 
Another method of controlling the trade is the 
application of the credit squeeze. Nearly 
every wholesale trader goes to the bank 
asking for finance, that is, advances against 
the foodgrains. For some time we have been 
following a policy of limiting the credit 
available against the foodgrains. The Reserve 
Bank has been issuing directives to the 
scheduled banks and at present the position is 
that against wheat advances not exceeding 66-
2/3 per cent of the corresponding advances in 
1957 will be made. Against rice and paddy 
the average advance will not exceed 75 per 
cent of the corresponding advances on the last 
Friday in the corresponding month in 1957, 
1956, 1955. In Andhra and Madhya Pradesh 
this limit has been reduced to 60 per cent. As 
regards other foodgrains, the advances will be 
only 80 per cent of what they were last year. 
We have also prescribed elaborate rules for 
the returns of stocks by the traders. I must 
confess that we have not made the best use of 
the information  wflich .we have collected.    
In 

fact, our State Governments should have been 
in a position to know where the hoarding is, 
and to have taken effective action to combat 
it. We have not systematically drawn results 
from this information, but we propose to do it. 
None-the-lc.;s this information has been of 
some use to us. But for this information we 
would not have been able to lay on more than 
5 lakh maunds of wheat in the Punjab. 

SHRI BHUPESH GUPTA: May I know, 
who are actually supposed to combat the  
hoarders? 

SHRI  A.   P.  JAIN:   Government is 
going to fight the  hoarders and the 
society should fight the hoarders, in 
cluding the hon. Member. 

SHRI BHUPESH GUPTA: Then, why is the 
police busy combating the Opposition and 
people who are fighting for the Opposition? 

MR. DEPUTY CHAIRMAN: Order, order. 

SHRI A. P. JAIN: Now, Sir, I come to the 
next important point. Experience in the past 
has shown that the biggest safety factor are the 
stocks. Since October last when I sensed that 
the coming year was going to be a very 
difficult one, I made every effort to build up 
the stocks and if we had not built up stocks of 
more than 15 lakh tons we would have beeri 
in a bad way, much worse than what we are. 
We have been able to maintain the supply line 
and here I want to assure the House that my 
present stocks, together with the further 
arrangements which we have made, will 
enable me to hold on the supply line till the 
new crop comes in the month of December. 

SHRI BHUPESH    GUPTA: Some 
quantity or idea of the stocks. 

SHRI A. P. JAIN: I am sorry. My hon. 
friend is asking a very dangerous question. He 
would be only helping the trade by asking me 
to divulge this information. 
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Now, Sir, I said that we have so far been 

depending a little too much on imports. But 
our future policy is going to be to procure 
more and more internally, to extend the scope 
of State trading, not in the retail trade, but in 
the wholesale trade, so that th speculators may 
not be allowed to have free play. As regards 
our procurement in the past, our efforts have 
met with some success. During the last one 
year the Centre has been able to procure 3 5 
Iakh tons of rice. The Sta*es have procured a 
little less than 2 lakh tons of rice and 1 lakh 
tons of coarse foodgrains. That is, inside the 
country we have been able to procure nearly 
6'5 Iakh tons. In the first year of our 
procurement, when we had to build up the 
'machinery and to make many other 
arrangements, this is no' a bad achievement, 
and I am not ashamed of it. 

SHRI BHUPESH GUPTA: You are 
ashamed of nothing! 

SHRI A. P. JAIN: Of you only. In the matter 
of prices for procurement, the price must be 
fair both to the producer and the consumer. 
Last year we fixed the procurement price after 
taking into account the recommendations of 
the Foodgrains Enquiry Committee, the trend 
of prices in 1952-53 and the trend of prices in 
the immediately preceding years. There had 
been some discontent about it. But I do think, 
Sir, that by and large the prices fixed were too 
low. At any rate for the coming season 
Government is considering what prices for 
procurement are to be fixed. 

The hon. Member asked me the question: 
what are you going to do with the hoarders? 
Now I come to that. 

SHRI BHUPESH GUPTA: The Essential 
Commodities Act. 

SHRI A. P. JAIN: The House will remember 
that we amended the Essential Commodities 
Act and added a new provision under which 
Government was authorised  to obtain stocks 

at the average price prevailing during three 
months preceding the issue of notification. 
Some use has been made of this provision. I 
must confess that sufficient use has not been 
made of it. We have recently issued a 
notification under that law in regard to wheat, 
gram, barley and peas for U.P., Madhya 
Pradesh, Rajasthan and the Punjab. For an 
effective food administration it is necessary 
that the Government should know whether 
there is any hoarding, and as soon as there is 
hoarding we must lay our hands on it. That is 
what we are going to do, and what we have 
done to an extent already. 

In regard to retail distribution,. Government 
has no intention of handling the retail 
distribution directly. We propose to continue 
the fair price shops. Undoubtedly there have 
been some malpractices in the fair price shops. 
Those malpractices must be eliminated. In 
fact, in large parts of the country identity cards 
have been issued. That is, a person who holds 
an identity card is entitled to get a certain 
quantity from a fair price shop. The issue of. 
the card had a salutary effect in suppressing 
the malpractices. There has also been an in-
crease in the control, checking and supervision 
of the fair price shops. Besides, we have 
recommended to the State Governments to set 
up popular committees for supervising the 
distribution of stocks from the fair price shops. 
Wherever these committees have been set up 
conditions have improved and malpractices 
come down. The only alternative to these fair 
price shops could be about 45 or 50" thousand 
shops run by the Government, through petty 
officials. That will mean a whole army of 45 
or 50 thousand officials. Whether that would 
be better than fair price shops, I do not know. 
Personally I shudder at the idea of employing 
45 or 50 thousand petty officials who would 
sit in the shops and sell foodgrains. So, it is 
going to be the policy of the Government both 
to improve the working of the fair price shops 
and to continue these fair price shops. 
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Another aspect to which I would draw the 
attention of the House is that there is quite a 
good deal of wasteful consumption. It has to 
be discouraged. We must learn lessons in 
austerity, and now we have made a beginning. 
For the metropolis, the city of Delhi, a Guest 
Control Order has been issued under which no 
foodstuffs can be served to more than fifty 
persons including the host. The only things 
that are exempted are fruits, nuts, tea, coffee 
and other beverages. That is, neither any milk 
products nor any meat products nor any cereal 
or pulse products can be served in any party 
where the number exceeds fifty. 

DR. R. P. DUBE (Madhya Pradesh): They 
can invite fifty several times. 

SHRI A. P. JAIN: That is a different matter. 
If the nation is bent upon defying the law, no 
one can help it. We would like, Sir, the States 
to follow the example. In fact on one side we 
find this wasteful and conspicuous 
consumption, and on the other shortage and 
high prices. This is something very disturb;ng, 
and I do hope that the State Governments will 
take the cue from the Centre and prescribe 
equally stringent laws, not only prescribe but 
enforce them. There is no use making a law 
unless you enforce it. 

In conclusion, Sir, I would very earnestly 
request the various parties represented in this 
House that they may treat food above politics. 
Food is the need of all irrespective of political 
beliefs or persuasions. At the Centre the Prime 
Minister invited some leaders of political 
groups and independent Members and has 
constituted a Committee which has met 
several times. We propose to hoM frequent 
meetings of that Committee. We will give 
them information and we will have their 
advice. We do not want to -treat food as a 
party problem. I was glad to find that during 
the sitt- 

ings of this Committe the members were all 
guided by the one and only desire to improve 
the supply of food, to bring down the prices 
and to improve the administration. We had the 
fullest co-operation from them and we do trust 
that we will have more and more co-operation. 
Trust will create trust. Another bigger meeting 
was held by the Prime Minister the ohe)/ day in 
which a larger number of people—Members of 
Parliament—were invited. We want to take the 
leaders of the various political groups and 
leading independent Members into fullest 
confidence and I have no doubt that that is the 
only way of solving the food problem. We have 
to create confidence in the country. If we go on 
quarrelling between ourselves, talking with 
different voices, it is the anti-social element, 
the speculator, the hoarder who benefits from 
it. People also get confused. They feel a sense 
of frustration. In these difficult times, we 
should pool our efforts, create confidence in 
the country and in solving the food problem, 
no'hing can be more helpful than the creation 
of confidence. The Prime Minister has 
conveyed the same advice to the State 
Governments. Some of the State Governments 
have already made a beginning. In Calcutta, 
some members of the Opposition who were 
good enough to.accompany me to West 
Bengal, had a discussion with the Chief 
Minister of West Bengal—a useful discussion. 
There have also been certain talks between the 
Chief Minister of West Bengal and some 
members of his Opposition. They are going to 
meet shortly and I hope that the co-operation 
which has been forthcoming at the Centre will 
also be forthcoming at the State level. 

SHRI H. P. SAKSENA: I wish there were 
some discussions in U.P. 

SHRI A.  P.  JAIN:   I  will  not hold the 
House any more. 

SHRI BHUPESH  GUPTA:   It is tl*e same 
thing.    .    .    . 

SHRI A.  P.  JAIN: I have taken 
enough time. 
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I will end with the assurance that the 

Government is in a position to meet the 
reasonable requirements of the State 
Governments until the next crop when we hope 
that the position will further improve. In fact, 
some of the short crops have already started 
coming and prices have started showing a 
downward trend in certain parts of the country. 
In the Punjab, j they have gone down by two 
rupees and more. In Uttar Pradesh, the price of 
wheat has gone down in many places by two 
rupees and in some places less. 

SHRI H. N. KUNZRU: Is ft in Saharanpur, 
Agra or Lucknow that the prices have gone 
down ? 

SHRI A. P. JAIN: In Lucknow, it has gone 
down. In Saharanpur and Hapur also, it has 
gone down. 

SHRI JASPAT ROY KAPOOR: In Agra 
too. 

SHRI A. P. JAIN: The price of rice in U.P. 
has gone down even more. The price of coarse 
grains is also coming down. I know that the 
prices are high even now, but this is a good 
turn, a hopeful turn and let us hope that it will 
continue and prices will go down more. 

 
SHRI A. P. JAIN: • Certain negotiations are 

going on and I would not like to say anything 
more at this stage. 

SHRI BHUPESH GUPTA: I requested the 
Food and Agriculture Minister to make 
available to this House the West Bengal 
Government's Food Enquiry Committee 
RepoTt. I was told that the Report was with 
the State Government and the Chief Minister 
was also here very recently. The hon. Minister 
who spoke last week told us 

that he would approach the Govern-it.    
Nothing  has  been  said  about it.      I would    
like to    know as    to what . . . 

MR. DEPUTY CHAIRMAN: He will 
enquire. 

SHRI BHUPESH GUPTA: I do not know if 
any enquiry has been made and if so, with 
what results. This Enquiry Committee Report 
is very important for us. 

MR. DEPUTY CHAIRMAN: That is all 
right. 

SHRI BHUPESH   GUPTA: You   ask 
him. 

MR. DEPUTY CHAIRMAN: Have you got 
any information about the Enquiry Committee 
Report from West Bengal? 

SHRI A. P. JAIN: The Chief Minister of 
West Bengal has replied certain questions in 
the Assembly there. It was a Committee 
appointed by him whose Report has not yet 
been published. 

MR. DEPUTY CHAIRMAN: It has been 
published? 

SHRI A. P. JAIN:  Not published. 

MR. DEPUTY CHAIRMAN: Motion 
moved: 

"That the food  situation in    the country 
be taken into consideration." 

Dr. Ahmad. Before you begin, Dr. Ahmad, 
I have to inform the House that there are 28 
names from the Congress side and 13 names 
from the Opposition side and they are still 
increasing. 

SHRI BHUPESH GUPTA: You mean, from 
the Opposition, there are only 13? 

MR. DEPUTY CHAIRMAN: Equally half. 
They are three times more than you and even 
if each Member on the Congress  side takes  
ten minutes,  all 

63 RSD.—5. 
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not get their chance. So,   I  request  hon.  
Members  to     be within the time allotted to 
them. 

SHRI V. PRASAD RAO (Andhra Pradesh): 
The hon. Minister stated that it is not a party 
problem. Why do you force a time limit? 

MR. DEPUTY CHAIRMAN: Everybody 
must get a chance. That is what I am telling 
you. 

SHRI V. PRASAD RAO: There is no 
question of Congress or . . . 

MR. DEPUTY CHAIRMAN: That is what I 
am telling you. 

SHRI BHUPESH GUPTA: We understand the 
problem.   The only thing is j that we have to 
say something. 

MR. DEPUTY CHAIRMAN:      Even  j the 
Minister has to say something. 

SHRI Z. A AHMAD (Uttar Pradesh) : Sir, 
after listening to the speech of my old friend, 
the present Food Minister of India, I rise to 
speak with mixed feelings of indignation and 
frustration. I am indignant because I found 
that, in his speech, he did not convey to the 
House that sense of urgency which is needed 
when we are facing such widespread distress 
throughout the country. If a Deputy Secretary 
of the Food Ministry had come to me and 
given me those facts and figures, well, I 
would have been very thankful to him. But 
here is the Food Minister of India coming and 
giving us those figures, which are there in the 
books. 

SHRI BHUPESH GUPTA: Old figures! 

SHRI Z. A. AHMAD: Many of them are old 
figures. When he supplies those figures to us; 
we are thankful to him. But I want him to 
make a declaration of policy. 

It is a fact, Sir, that 12 years after freedom, 
in my State of Uttar Pradesh which was once 
the granary of 

India, wheat is being sold at one seer and four 
chattaks per rupee or one seer six chattaks per 
rupee. It is a scandalous and strange position. 
In other States—in West Bengal, Bihar and in 
other areas of the country—a similar food 
crisis exists. Mr, Ajit Prasad Jain must be a 
very strong, man to feel so self-confident 
about the whole thing that he states, "Well, it 
is not a bad record." I say, it is definitely a bad 
record, it is a very bad record if after spending 
millions and millions of rupees in the First 
Five Year Plan period and in the two or three 
years of the Second Five Year Plan on 
agricultural development you say in a 
somewhat self-satisfied manner that it is not a 
bad record, my answer is that is a very bad re-
cord indeed. 

Sir, I also feel frustrated because I do not 
know what is going to happen to all the nice 
words and the suggestions that will be put 
forward here in this House. There are certain 
formalities to be observed. There was a debate 
in the Lok Sabha. Well, there has to be a 
debate on the food question in the Rajya 
Sabha. We shall talk. Sir, you will listen, the 
Food Minister will reply and there the matter 
will end. I do not know if anything is going to 
be done. 

I welcome the move that has been made by 
the Prime Minister of India in inviting the 
members of all the parties together to discuss 
and work out a line of action. I have a faint 
hope that something will come out of that 
move. But still, I am not confident because 
when I come to my State where not hundreds 
but thousands of people are coming out into 
the streets clamouring for food—for cheap 
food— what is given to them is not food but 
stones; what is given to them is lathis by the 
police and not food. That is the situation that 
exists in this country. (Interruptions.) All 
right, all right. 

SHRI V. PRASAD RAO: You do nol take 
the responsibility. 
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SHRI Z. A. AHMAD: I may request him to 

allow me to speak and that these interruptions 
may not be there. 

SHRI JASPAT ROY KAPOOR: We are 
perfectly prepared to allow him to speak. All 
that we object to is looting and we cannot 
allow them to loot the grain shops 

SHRI Z. A. AHMAD: There has not been a 
single case of looting of grain-shops so far.   
That is a fact. 

SHRI JASPAT ROY KAPOOR: At 
Farrukhabad,  Hathras  etc., 

SHRI Z. A. AHMAD: Sir, that is the 
position. There is the great problem of State 
of West Bengal. Similar conditions exist 
there. 
[THE    VICE-CHAIRMAN     (SHRI P.    N. 

SAPRU:   in the Chair] 
Hungry people come into the streets. I do not 
want to work up the House emotionally, but I 
feel emotionally worked up myself because I 
have been to Gorakhpur, I have been to Basti, 
I have been to Balia. I have been to Deoria. I 
have seen there thousands of hungry men and 
women coming, flocking to the towns, asking 
for cheap food. But there is no food. The 
merchants say "Give us money and we will 
give you foodgrains." And money they can't 
give, and there the matter ends. So that is the 
position. Therefore, Sir, I feel a little frustra-
ted because I do not know what is going to 
happen. I do want to place the food question 
in a different category. I do want to treat this 
question on a national basis, as a national 
question. I do want that there Should be co-
operation among all the parties in the country 
for solving this question. But I do want at the 
same time that the Government, not at the 
Centre alone, but in the States also, as well as 
in the districts and in the villages, should take 
certain positive steps in order to bring the 
people together to solve the problem at that 
level. I go to the Chief Minister of U.P. and 
say "Please give a call for cease-fire, please 
call all those people and let them sit together 
and decide as to what should be done about 
this food 

problem." But he says "No. It is a question of 
law and order, and unless this agitation is 
withdrawn, nothing can be done." 

SHRI J.  S.  BISHT:   Why don't you 
withdraw the agitation? 

SHRI Z. A. AHMAD: With this approach, 
Sir, the problem cannot be solved. The 
Government stands on false prestige. 

SHRI J. S. BISHT: Your party stands on 
false prestige. Why don't you withdraw the 
agitation? 

SHRI Z. A. AHMAD: So, that is the 
position, Sir. 

I shall now come to the food prob-, iem. 
What is- the food problem? Sir, the food 
problem, stated in very simple terms, is this. 
In India, even after 12 years of freedom, we 
are not able to supply our people with 
adequate quantities of foodgrains at reasonable 
prices or at prices which are within their reach. 
That is the food problem. it appears to be a 
very simple problem, but actually it is a very 
complicated problem and a very basic problem 
in the sense that food prices constitute the core 
of our entire price-structure, and in a capitalist 
society where there is freedom of enterprise, 
the price-structure or the price system governs 
the development of the economy as a whole. 
Therefore, Sir. this problem becomes the basic 
problem. I do not want to attempt here any 
analysis of how the rising food prices have 
reaccepted on the various aspects of our 
economic life, but one broad fact has to be 
recognised that it is due to the failure on the 
part of the Government to tackle this food 
problem that so many complications have 
arisen— problems of foreign exchange, 
difficulties in the way of economic develop-
ment, economic and financial problems—
which we are finding it very difficut to 
resolve. All these have as their basis the 
failure of the Govem-ment to solve the food 
problem. Now who is responsible for tiiis? I 
am straightway driven to that question. Who is 
responsible? Well, if I ask the Government as 
to who is responsible 
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"everyone I else except the Government, 
everyone from the Great God to this little 
Opposition speaking here in this House or in the 
other". Who is responsible? They will say "Bad 
seasons and bad crops are responsible. Certain 
higher forces are responsible. And people 
produce more children." I want to know as to 
what has happened in this country during the 
last ten years. What have we given our people 
to eat that they are producing more children 
than they have produced ever before? Then 
someone will come and say that our people are 
not so industrious and they do not work hard. 
That is why there is not enough production. 
Then someone else will say, as many of our 
friends in U.P. have been saying, "You people 
in the Opposition have raised a hue and cry on 
the question of food, and that is why these 
prices have gone up." But, Sir, the facts are the 
other way round. It is exactly because the 
Opposition has raised a hue and cry on the 
question of food that the prices are coming 
down and the merchants are coming together 
and trying to reduce the prices of foodgrains. 
According to them, Sir, everyone else is 
responsible, but not the Government. I most 
respectfully beg to differ. According to me, Sir, 
the Government itself is responsible. Of course, 
God may have played His own part, but we 
cannot get hold of Him because He is too far 
away. We can only get hold of our Government 
here which represents our country which has 
got the necessary resources to bring about 
certain changes and put our countrv on the path 
of progress and prosperity. Therefore I would 
like to get hold of my Government and say that 
it is responsible in the main for this food 
problem. 

Now, Sir, there are two aspects of the food 
situation to be considered. As has been 
correctly stated by our hon. Minister of Food 
and Agriculture, one aspect relates to 
production and the other aspect relates to 
distribution or regulation of the resources that 
are at our disposal.    Now, Sir, I will 

take up these two aspects separately show 
where the Govrenment has failed in its 
responsibility, where the Governmental 
policies have been wrong policies or "where 
the Government has failed to work out any 
policy at all. First I will take the distributive 
aspect or the regulatory aspect. For this 
purpose I will have to go back a little to the 
developments that have taken place during the 
last five or six years. Now if we follow the 
developments that have taken place from the 
year 1950 onwards, we will inevitably come 
to the conclusion—as I will show here after 
some time— that the record of Government 
has been a remarkably poor record. The 
Government has been groping in the dark. It 
gets happy like a child whenever there is some 
improvement in the food situation. When there 
is more production, the Government develops 
a sense of complacency. But when production 
falls, it gets panicky all of a sudden. The 
Government has been groping in the dark for 
the last eight years. It has been able to do 
nothing else. There has been no consistent 
policy, no study of the basic factors of the 
situation, no foresight and no planning in the 
matter of food. It has led a hand-to-mouth 
existence. And during the last eight years, that 
has been the dominating aspect of govern-
mental policies. Now let us start with the year 
1950-51. The country was in the grip of a 
crisis in 1950-51 and there was a serious 
shortage of foodgrains. The prices rose to 
about 421 per cent, as compared to the 
previous year, and the production index came 
down to 90 The money supply was consider-
able at that time. So there was inflationary 
pressure in the country. And what was the 
result? The Government tried to meet the 
situation in the same old way. They imported 
4 7 mill'on tons of foodgrains. They procured 
a considerable amount of foodgrains at home 
and they sought to tighten the control system. 
That is quite true, and that was a correct thing 
to do. But suddenly in the year 1953-54 
recession started and prices began to decline. 
But the Government did not try to examine as 
to why 
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these prices were declining, and whether it was 
a temporary development or it was  a 
permanent  development. Sir, the Government 
suffers from a lot of wishful thinking.    It 
thinks that all the money that it has invested 
should lead to increased    production.   If by 
accident there is increased production, if there 
is a bumper crop, if there is a good harvest,    
then    suddenly the Government comes to  the  
conclusion that all that it did has paid and 
therefore its economy is on a sound basis. Sir, 
that bumper crop of 1953 was an extraordinary 
crop. It was not a normal crop.   And    after    
that year the whole   process   was   reversed.   
I   will not go into details because that will take 
some time.   But it is a fact that soon after that 
bumper crop of 1953-54,  the    Government    
started taking steps for putting an end to 
rationing, for  putting   an   end   to   
procurement, for putting an end to fair price 
shops and for doing   away   with the Food-
grains    Licensing    and    Procurement Order 
of 1952.   Not only that, Sir, but the 
Government even allowed certain amount    of    
export    of    foodgrains. Exports of foodgrains    
were allowed and  Zonal     restrictions     were   
done away with.   The result was that free 
market was restored.   It is true, and I 
recognize that at that particular time, because 
of the   inefficient   manner in wh'ch the 
Government were running the rationing 
system, there was a lot of discontent against 
rationing.    So it appeared to be a    popular   
move for which     the     Government   got   
three cheers.   But it    was    a blind policy. 
They were not looking ahead.   They were not 
examining the basic factors in the situation and 
the most     basic factor  in  the  situation  was  
that  our agriculture  is  on  the  margin,  that  a 
good monsoon may give us foodgrains 
whereby the prices may fall, but the next year 
a little shortage of rainfall may create an    
acute crisis.   So you have to plan out your 
whole functioning in a manner that you are 
prepared for emergencies,  that you  don't wait 
to receive shocks.   You have to plan and 
prepare for the rainy day.   Ultimately what 
happened was that after 1953/54,  everything  
was  relaxed  and 

free  market  was  restored  and  so  it went on.   
From    1955    onwards    the reverse process    
was started.     There was a bad season and after 
that bad season, immediately,    the    
speculative elements started taking advantage of 
the situation.    What did the Government do?    
In    1956   the   banks were giving advances at 
a tremendous pace to the speculators.   Huge    
stocks    of grains were hoarded. They were cor-
nered and ultimately what happened? The 
Government    sat    there allowing these 
speculators to go on with their nefarious trade,  
sat there refusing to impose any restrictions on  
trade, sat through—I may be excused if I call 
them—like a 'big bania' getting grain from 
outside and sending them to the Provinces to be 
sold in the Fair Price Shops.   That was the only 
activity to which   Government    confined    
itself. But  the situation was     deteriorating and 
it was deteriorating very rapidly. Ultimately in 
1957 you know the tragedy    of the Rabi    
crop.   I know in my State the Rabi crop 
suffered very badly.   Therefore from State to 
State things went on deteriorating and our 
Government     had    no policy at all. Now my 
criticism of the Governmental policy of this 
whole period is this that in this period   the    
Government has had no well-balanced and 
coordinated    pol'cy    and    no    mechanism 
whereby stabilisation of prices could be 
effected.   There was general complacency  
about     the    food  situation. Therefore  the  
excels     of production was not mobilised 
during good years in order to provide for lean 
years. 

SHRI V. PRASAD RAO: Was there any 
excessive production in any year? 

SHRI Z. A. AHMAD: You can operate in 
the market. You can get stocks in order to 
provide for lean years. No buffer stocks were 
built with indigenous stocks. There were no 
regulatory measures in order to prevent 
hoarders from operating;. I was very glad 
indeed to hear from the  mouth   of  the  hon.   
Minister  for 

I   Food something about    the hoarders. 
\ We were told earlier that there were 
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[Shri Z. A. Ahmad.] no hoarders in U.P. and 
there was no hoarding at all in U.P. I used to 
wonder, if food production has increased so 
much, if you claim that 20 per cent, or 23 per 
cent, or 25 per cent, increase has taken place—
some increase is there—then why do people 
suffer? There must be hoarding somewhere. 
You may not know it because of your 
inefficiency, and your lower officials may not 
like to convey it to you because they are either 
inefficient or corrupt or they have been 
brought over by the hoarders. You may not 
know it and I don't accuse you personally, but 
it is the job of the Government to find out why 
despite the increase in production, there is 
such a serious shortage and why the prices are 
going up. I was told some time ago that there 
is no hoarding in U.P. But with a little 
agitation the prices have started falling. That is 
the clearest proof of hoarding. The grain that 
was buoght at Rs. 14 or 15 a maund was sold 
at Rs. 25 to 28 a maund. The Government sat 
contemplating when all this loot wag going on 
without doing anything and when we raised 
our voices—please don't get indignant when I 
say this—and said 'Stop this loot', they said 
'All right, we are arresting you first'. We met 
certain representatives of the trade, went to 
merchants and requested them, pleaded with 
them and ultimately they had the good sense to 
come down and they called their own meetings 
and reduced their prices partly because the 
public pressure was there and partly because 
they thought that ultimately the Government 
would come down on them. So, throughtout 
this period the market was left in the hands of 
the hoarders. It is indeed, if it is a departure, a 
very welcome departure that the Food Minister 
has said that they are going to take firm steps 
against the hoarders. I wish you do so and I 
wish you all success in it but I want you to 
realize that unless you take steps against the 
tendency to hoard in our country, you will not 
be able to tackle the food problem and    you    
will    be at their mercy. 

Therefore my positive suggestions in this 
respect are that the whole direction of the 
Government's policy must change. One thing 
which I want the Food Minister to state here, 
one question to which he should reply is whe-
ther the future policy is going to be that of 
leaving the trade in the hands of the 
merchants or that of intervention by the 
Government more and more in the trade. You 
stated something just now. I want it to be re-
stated more categorically. 

SHRI A. P. JAIN: I can use my language, 
not the hon. Member's language. 

SHRI Z. A. AHMAD: That is all right. We 
are sitting in different Benches and so the 
languages may differ. I want to know what is 
the policy. I want a categorical answer on that 
point. I want the Food Minister to state that 
we shall intervene more and more, that we 
shall socialise trade in foodgrains as much as 
possible and socialisation, by the way, does 
not mean getting grain from here or abroad 
and selling it in the cheap grain shops. 
Socialisation means effective intervention by 
the State, effective control by the State and 
effective regulation of the prices by the State. 
If that is to be the policy I welcome it and I 
want that firmer measures should be taken in 
that respect. 

Because there is not much time, I -would 
now deal with the other aspect, that is, of food 
production. Sometimes I feel absolutely 
desperate when I look at the figures. All sorts 
of figures are supplied to us and sometimes 
those figures are very contradictory. Some 
agency gives us one set of figures and another 
gives another set. Let the Food Minister now 
take upon himself this responsibility of 
rationalising this work of collection of 
statistics. 

SHRI V. PRASAD RAO:     They are 
statistricks. 

SHRI Z. A. AHMAD: Whatever it may be,    
there should be a speciali- 



3223 Motion re [ 1 5  SEP. 1958 ] Food situation 3224 
sed apparatus and some norms have to be laid 
down and a proper technique has to be 
evolved. In any case we have to proceed on 
the basis of these figures because we have no 
alternative figures. If I had other figures, I 
could place them before you but I have not. 
Now there is the question of increase in food 
production. I admit that there has been some 
increase in food production, I do not deny it, 
but how much, I cannot say. 

SHRI A. P. JAIN:  28 per cent. 

(Interruption.) 

SHRI Z. A. AHMAD: I am a very 
reasonable man and I am prepared to concede 
that some increase has taken place. Why 
should food production not increase? If 
millions and billions ■of rupees were given, 
even to a mad man, to be spent on rivers, 
canals and fertilizers, some production would 
go up. 

SHRI BHUPESH GUPTA: Even mad men 
will produce more food. 

SHRI Z. A. AHMAD: I don't know. Anyway 
there has been an increase in food production 
but I cannot say with that certainty and self-
confidence with which the Food Minister says 
that there has been an increase of 23 or 25 or 27 
per cent. I don't know how you come to these 
percentages because I know, I roam about in 
the villages and I know that ultimately it is the 
Patwari who decides how much increase there 
is. He writes reports sitting in his office that 
there has been increase in food production and 
does not take pains to go to the fields Very 
often he acts according to certain orders or 
instructions from above that *You have to show 
something'. My Congress friends may not like 
it but I remember, I was also in the Congress, 
that in those good old days the same Patwaris 
used to do the same things at the direction of 
the 1 Deputy Collectors, Tahsildars and Naib-
Tahsildars. 

SHRI A. P. JAIN: The hon. Member is  
talking  of old things,     out-moded 

things. Now the figures for production per 
acre are collected and compiled on the basis 
of random sample surveys under the 
supervision of the N.S.S. 

SHRI BHUPESH GUPTA: Is not the hon. 
Minister aware of certain cases where these 
figures collected by his surveys have been 
found to be wrong by some statistical 
institutes? 

SHRI Z. A. AHMAD: Sir, I would not like 
to enter into any controversy. Everyone can 
speak from his own experience how these 
sample surveys are going on. I go from place 
to place and knock about from village to 
village and I have found no surveys going on. 
If you will excuse me, I will narrate an 
incident. In the district of Ghazipur, at 
Mohammada-bad-Yusufpur, a friend of 
mine—I will not give out his name, because 
he will be prosecuted—gets the first prize for 
the highest crop yield. I asked him, "How do 
you manage to get it?" And he replied, "It is 
very easy. The officer comes and he puts 
grains into a potli, ties it up and puts it there in 
the field. I advise one of my servants to put in 
a few more danas into the potli. Therefore the 
yield is more." 

SHRI JASPAT ROY KAPOOR: The man 
confided in you? They are men of your 
confidence. 

SHRI Z. A. AHMAD: Yes, I meet all kinds 
of people, everybody meets me, you and 
everybody else. 

SHRI A. P. JAIN: Mostly "Potli-walas." 
SHRI Z. A. AHMAD: Yes, small 

"potliwalas" come to me and big "potliwalas" 
go to the hon. Minister. 

I would now like to bring to your notice this 
table giving the figures of food production. In 
1951-52 the total foodgrains production is 
given at 42-5 million tons. In 1952-53 the 
total is 58.3 million tons and in 1953-54 the 
totqi is "8:7 million tons. There is a 
miraculous leap ir  one year of gooa 
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some explanation. There is the explanation of 
better coverage. I want to know how much 
new coverage there was. This can be given 
later on in the reply. I only want to know to 
satisfy myself that these figures are not bogus. 
We should know how a sudden leap of 10 
million tons in a year has taken place. 

THE VICE-CHAIRMAN (SHRI P. N. 
SAPRU) : I would not like to interrupt the hon. 
Member, but I would like to inform him that 
he has already taken half an hour. 

SHRI Z. A. AHMAD: I am just finishing 
now. You will excuse me. This is my first 
speech in this House. 

SHRI H. P. SAKSENA: This is your maiden 
speech. 

SHRI Z. A. AHMAD: Yes, and some 
concessions are allowed to maidens. I will 
presently finish. And so, about this increase in 
production, I do nol know how much there 
has been. Of course, there has been some 
increase in production. But the point I am 
mak'ng is this. These figures indicate the 
complacency that has characterised the policy 
of the Government and that very complacency 
is found in relation to the problem of food 
production. Take the Second Five Year Plan. 
Rs. 568 crores is sanctioned in the Second 
Plan for Agriculture and Community 
Development. But out of this only Rs. 314 
crores are to be spent on 'Agriculture.' And 
out of this only Rs. 170 cores are to be spent 
on agriculture as such, the rest will go for 
fisher es, animal husbandry etc. Out of the Rs. 
200 crores allocated for Community 
Development, only Rs. 55 crores are to be 
spent on agriculture as such. That means Rs. 
170 crores plus Rs. 55 crores or Rs. 225 
crores are to be spent on Agriculture, besides 
the amounts allotted for irrigation etc. This is 
a very meagre amount. We were suffering 
under the wrong idea that the agrarian 
problem has been solved and so we aimed at 
doubling the  industrial     production.   Now  
we 

find ourselves in a mess, because industrial 
production cannot go up, industries cannot 
grow without increase in the purchasing 
power of the people. This is the complacency 
which I think affects the whole outlook of 
Government with regard to food production. 

Now, what is the future? SHRI H. P. 

SAKSENA:   Bleak. 

SHRI Z. A. AHMAD: Yes. The country will 
require roughly about 80 mill:on tons by 1961. 
Roughly some 15 per cent more of food should 
be produced. There is going to be a deficit and 
there is no doubt about that. But we cannot 
determine the magnitude of this deficit, because 
your policies are not based on firm facts. It is a 
guess work, as to what this deficit will be. He 
will say that much and I will say this much. 
History will decide whose guess work is correct. 
I personally feel that we will not produce in the 
next five years the amount of food we are 
expecting, our wishful thinking apart. Therefore, 
1 want that a determined effort should be made 
by Government in order to bring about a 
national drive, in order to rouse the people to an 
effort to produce more. If that is to be done, the 
entire approach of the Government to the 
agrarian problems, the problems of land-
relations and so on have got to be changed. Th''s 
is what I want to emphasise. The agrarian laws, 
some of them, are good. I do not deny that. In 
certain areas some concessions have been given 
to the peasants. I am not one of those who go on 
denying everything. But these laws are rather 
halting and the biggest complaint that I have 
about these laws is that they have not unleashed 
the forces of production. They have not roused 
the enthusiasm of the masses of our people for 
increased production. More shall have to be 
done if you want to move millions and millions 
of neople in order to produce more food. These 
agrarian laws have not brought about structural 
changes in the agrarian economy, i the basic 
changes that are needed. Today   still   the   
small   cultivator  is   the 
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core of our agricultural system. Ho is poor 
and he has no money to invest or to take to 
intensive cultivation. You talk of intensive 
cultivation. Who will do it? I will give certain 
facts here. They are not my figures, but they 
are figures taken from Government reports. 
Five per cent of the total land-owners who 
own more than 30 acres each hold more than 
30 per cent of the land in our country. That is 
concentration of the land in the hands of 5 per 
cent of land-owners of the whole country. 
They hold 30 per cent of the land. On the 
other hand 80 per cent of the people who hold 
less than 15 acres each have in their 
possession 40 per cent of the total land in the 
country. These are government figures, as I 
said. Let us take separate figures for the 
States. Sir, I will not take more than two 
minutes. 

2 P.M. 

In Andhra, peasants cultivating less than 
five acres number 66 per cent, of the peasants 
and they hold about 18 per cent, of the land. 
In Bombay, 51 per cent, own less than five 
acres and they hold 10 per cent, of the land; in 
Madhya Pradesh 59 per cent, of the peasants 
hold 13 per cent, of the land; in Madras 67 per 
cent, hold 20 per cent, of land. In Hyderabad 
32 per cent, hold 4 per cent, of the land. 

THE VICE-CHAIRMAN (SHRI P. N. 
SAPRU) : Why not have co-operative farming? 

SHRI Z. A. AHMAD: That may be done but 
that again creates problems. 

SHRI BHUPESH GUPTA: Ask them. 

SHRI NAWAB SINGH CHAUHAN (Uttar 
Pradesh): What is the average production? 

SHRI Z. A. AHMAD: I do not have the 
figures but I think he will be able to give it. I 
think about 20 to 30 per cent, of the 
population is more or less landless. In these 
conditions, ycu are talking of sending teams 
of professors 

and students to make a drive. What, will they 
do? The people have not got the resources to 
undertake intensive cultivation; the people 
have not got the money. All the money allotted 
for Development purposes is taken away by 
people who have influence, who can 
manoeuvre, who can get recommendations or 
who can bribe. Ali this money goes away to 
people who have influence, who can go to the 
officers, who have direct access to the 
Ministers, but the poor peasants of Balia and 
Gorakhpur, where will they go? They do not 
know where to go and, in these conditions, Sir, 
I submit that intensive cultivation is extremely 
difficult, unless you direct your expenses in a 
manner that it is the poor man, it is the small 
cultivator, it is the man who is the actual tiller 
of the soil who gets the advantage of that. He 
is not getting that advantage now. If taccavi is 
asked for, the poor man will not get it because 
he has not got the resources to pay it back. 
They will not give it to him because they say, 
"You cannot repay the taccavi". If a well is to 
be dug, it is not the poor man who will get it. 
You talk of better farms, model farms and all 
the rest. What do the model farms represent in 
Punjab? In Punjab, the Government spent Rs. 
55 lakhs by giving this sum as loan to the big 
zamindars for the purchase of tractors but, Sir, 
let us see the amount of land that is cultivated. 
The area of the land cultivated with the help of 
these tractors comes to 1.5 per cent, of the 
total. My point is this: There is enough money; 
you have got money but you are wasting that 
money. Crores and crores of rupees are being 
spent on imports. D'rect those crores in a 
judicious manner for some time to the poorer 
peasants. Lakhs and lakhs of acres of land are 
lying everywhere uncultivated. There is land 
in my State. I should say that there are at least 
thirty lakhs of acres of land in my State, U.P., 
which can be brought under the plough easily 
provided it is given to the peasants, provided 
money is given to the peasants *o cultivate it. 
but then land will not De given  because 
proprietary    rights 
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proprietary rights oi the individuals, the 
proprietary rights of the panchayats, the 
proprietary rights of this or that person who 
will not allow the distribution of this land to 
those people. Ask the people to go and occupy 
the lands. Give them cheap water. In U.P. it is 
a strange contradiction that more tube-wells 
have been dug, more canals are there but the 
total irrigated land has shrunk by seven lakh 
acres. Nobody will understand as to why the 
total irrigated area is shrinking. Why? The 
point is that while you increase the water 
supply, you increase taxation also and there 
are peasants, poor peasants who will draw 
water from the wells rather than go and get it 
from the canal because they cannot afford to 
pay the heavy water rates. All these things are 
there. Therefore, Sir, let there be a different 
approach to the whole problem of land 
redistribution; let a ceiling be put on the land: 
let ejectments of peasants which are taking 
place in various parts of the country be 
stopped. In Bombay a very good tenancy law 
has been passed, but what is the result? 
Fortyfive per cent, of the peasants have been 
ejected. In Hyderabad about 52 to 53 per cent, 
have been ejected. The zamindars in many 
places have been given the right to resume 
land for self-cultivation and this is the 
loophole through which they eject the 
peasants. "Sirdars", in U.P., I know, have got 
rights, but a very large number of these sirdars 
have been ousted because the land records 
prepared by the Patwaris were wrong. 
Therefore, a proper approach to the problem 
of land distribution is necessary. Do not run 
after the big farmers whose conferences are 
held from time to time here, who always talk 
about increase in prices of food because they 
want more profits. Go after the smaller man 
and make him feel that it is necessary to 
increase production. The consolidation of 
holdings is going on in U.P. Each district will 
take six to seven years to complete the 
consolidation of hold'ngs. and for six or seven 
years there will be absolutely no incentive.    
When I  do 

I not know whether I will retain that particular   
piece of land   or not, why 

I should I resort to intensive cultivation? That 
will be the attitude. Therefore, Sir, I want that 
a new approach of radical land legislation 
should be adopted by the Government. Along 
with this, you must make the people feel that 
Mother Earth will yield wealth but that it will 
yield wealth for the tiller of the soil, not for 
being looted by the moneylenders, by the 
Government through taxation and by 
landlords. Let him have that confidence and 
he will give his best. Otherwise, he will look 
to the Government and will be dependent. 

I will finish now because I find that you are 
getting impatient. This is my submission, Sir, 
I welcome the appeal that my old friend, Mr. 
Ajit Prasad Jain, has made for cooperation. I 
can assure him that full cooperation will come 
from our side. I can assure him that while in 
the House we may hit against each other and 
there are certain formalities to be observed . . 
. 

SHRI A. P. JAIN: So, that is only a 
formality?    I am glad to know that. 

SHRI Z. A. AHMAD: ... we shall always be 
prepared to sit and talk as man to man, but 
there should be a process of give and take. It 
pains my heart when I see that in U.P, where 
prices have actually soared up, where atta is 
being sold at 1J seers for a rupee the Chief 
Minister would not sit with me. He will not 
consider it within his dignity to come and sit 
with me and talk to me about the food 
problem. No, Sir, that approach will not do. If 
you want really to solve this food problem, let 
us not meet here alone but let us also go to the 
districts and to the villages to see that this 
unity takes place. Let us rouse our people, let 
us bring them together Let the common man 
feel that his future is in his own hands, that the 
land is his, that the product of the land is his, 
that Mother Earth, India, will give him gold, 
so that we shall not starve and suffer but shall 
march far-word as a prosperous and great 
people. 
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Mr. Vice-Chairman, I am glad that the hon. 
Food Minister had placed the cards very 
frankly before us. Sir, I do not have much 
grievance about the manner in which the avail-
able food is distributed in the country but my 
grievance is that the problem of agriculture has 
not been properly tackled. For that. Sir, I 
cannot throw the blame on the Minister of 
Agrcul-ture. As a matter of fact, the blame will 
have to be thrown on somebody who is 
responsible for planning aD these things in the 
country. Sir, in the first Five Year Plan, great 
emphasis was laid on the development of agri-
culture. Under the first Five Year Plan, in a 
total plan outlay of Rs. 2,200 crores, Rs. 220 
crores, that is nearly 10 per cent, was set apart 
for agriculture, and at the time when the 
second Five Year Plan was on the anvil, it was 
thought that the food problem had been solved 
in the country. The Planning Commission pro-
bably thought that setting apart a small amount 
of less than 10 per cent will be sufficient to 
meet the country's demand. Sir, as a result of 
it, we are now seeing the plight of the agricul-
turists in the country, the way in which 
agriculturists are put to great hardships in the 
matter of raising foodgrains. In the second 
Five Year Plan when the total plan outlay is 
about Rs. 4,800 crores we find only a sum of 
Rs. 340 crores has been set apart for 
agriculture. It does not work out even to 7 per 
cent. How is it possible? In a country like ours 
where the population increase is on an average 
about five millions a year it will be absolutely 
impossible to feed the growing millions of the 
population in our country. The policy that is 
followed in the matter of agriculture is not to 
my satisfaction. The hon. Minister frankly said 
that the demand is 15 lakh tons of fertilisers 
for the year but the actual availability is only 
8| lakh tons. Last year the demand was 14 lakh 
tons and the availability was 10 lakh tons. He 
also said that our people are fertiliser-minded. 
If people are fertiliser-minded, if we want to 
grow more food, then more fertilisers must be 
made available to    the 

agriculturists. It is only then that it will be 
possible for the agriculturists to grow more 
food. I do not know who is responsible for not 
placing enough funds for the import of fertili-
sers. It should naturally be the Planning 
Commission and I wonder why the Planning 
Commission has not thought of this vital 
problem and why it had not set apart more 
funds for the import of fertilisers. Without 
fertilisers, I must say frankly as a practical 
agriculturist that we are not going to increase 
the yield per acre in the country. The yield per 
acre is going to be diminished further and 
further and we would be eternally dependent 
on imports of food and there will be a huge 
expenditure on importing foodgrains. Sir, just 
imagine, if only this PL. 480—the agreement 
that is entered into with America—had not 
been 1 there, our foreign exchange would have 
been drained to the extent of nearly Rs. 150 
crores every year. It is because of PL. 480 that 
we are spending only about Rs. 40 crores by 
way of foreign exchange every year, and if that 
PL. 480 were not there I am sure our entire 
foreign exchange resources would have been 
spent on [ the import of food alone, and 
nothing 1 else, and all our developmental 
schemes would have been at a standstill. 

Again, let us analyse the. policy that is 
followed in the matter of minor irrigation 
schemes in the various States. The money 
allotted for this purpose last year amounted to 
Rs. 16 crores and it was said time and again 
on the floor of the House and elsewhere that 
we can increase our food production only by 
spending more on minor irrigation works, but 
what is the amount set apart this year? Again 
the same amount of Rs. 16 crores odd has 
been set apart. If that be the case, how on 
earth this Planning Commission—or whoever 
is responsible for planning agriculture in the 
country— can increase food production, I 
cannot understand. These are some of the 
important things that I would like to mention, 
and unless proper concentration is made on 
these two aspects, namely, availability of 
more fertilisers 
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more money on minor irrigation works, we 
are not going to improve our agriculture at all 
and we would be eternally dependent on 
imports of food and thereby there would be a 
huge drain on our foreign exchange resources. 
Sir, it is a matter of shame to us that our 
country—predominantly an agricultural 
country, where 70 per cent, of the population 
happen to be agriculturists—should be 
dependent upon foreign countries for the 
import of food. Let us compare ourselves with 
China which probably was more or less in the 
same position some years back. Now it is said 
that they have solved their food problem. 
They have solved their food problem not 
merely by land legislation or fixing of ceil'ngs 
and all that, but by using more fertilisers, by 
intensive cultivation and thereby increasing 
their yield per acre. It is only that way they 
have solved their food problem, and unless we 
follow effectively the example of our 
neighbouring countries—the manner in which 
they have grown more food—we are not 
going to solve our food problem at all. 

Sir, I find much emphasis had been laid on 
statistics. The previous speaker has also said 
that not much reliance should be placed on 
statistics. I am also of the same opinion that 
one should not place much reliance on 
stat;stics. For instance—it is subject to 
correction—after going through this White 
Paper that has been distributed to us, I find 
that, in the year 1953-54, when the net 
production of cereals remained at 50-99 
million tons, our import of cereals remained at 
0*81 million tons, but in the year 1956-57 
when the net production was more or less the 
same—50"09 million tons— our imports 
amounted to 3'58 million tons. I would like to 
know whether this import of 3-58 million tons 
in 1956-57 has increased the per capita 
calories intake. It is not so. On the other hand, 
it has gone down by 20; nor does the increase 
in population within these three years warrant 
the import of 3J million tons of foodgrains 
into the country. This really shows that the 
statisticians are really    res-. 

. ponsible for all these calamities. It is sa'.d that 
reliance is not placed on the village 
accountants or patwaris in the matter of 
collecting statistics relating to food production 
in the country. It is said that random sample 
surveys are made to assess the yield of 
foodgrains in the country. Sir, we should not 
very much rely upon the random sample 
surveys even. There should be some sort of 
method by which the production of food in the 
country could be assessed, and I am sure 
experience has shown that reliance upon either 
the patwaris' accounts or on the random 
sample surveys has thoroughly failed us and 
the statistics that have come before us have 
clearly mislead the position in  the country. 

Again, I am not able to reconcile the figures 
that are given in Appendix I with those given 
in Appendix III in the White Paper. Taking 
1949-50 as the base agriculture year, the index 
number of production of cereals in 1953-54 is 
120-1 and the net availability for that year as 
per Appendix I is 50-99 million tons. If you 
see the figures for 1957-58 the index number 
of production of cereals is 108-3 but the net 
production remained almost the same, namely, 
50-09 million tons. Sir, how could it be? When 
the index number of production of cereals has 
gone down from 120-1 to 108-3, I do not 
understand how the net production remained 
the same almost. When the index number of 
production goes down, the net production 
would also go down and the availability will 
be less. So I am not able to reconcile the 
figures that are given in Appendix I with those 
in Appendix III and my confusion increased 
when I was trying to reconcile the production 
figures with the index numbers. 

Then there is one important thing, which 
the members in the Opposit-'on will have to 
bear in mind, and that is, not to make the food 
issue a political issue. Unfortunately, 
Opposition members are trying to make 
capital out of the temporary situation that has 
ar'sen in the country, particularly in U.P., 
Bihar and other areas, and they are trying to 
make this a political issue. 
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Sir, this should not be treated as a political 
issue; this should be treated as a natonal issue. 
I was simply surprised to read in yesterday's 
papers about the way in which the Opposition 
wants to tackle the food problem in the 
country. I would like to read a particular 
passage from the "Hindustan Times" about 
what Dr. Lohia has said. If that is the way in 
which Dr. Lohia wants to tackle the food 
situation in the country, I am really sorry that 
the Socialist party of which Dr. Lohia is the 
leader is pursuing an immoral policy in the 
country. In my opinion, the agitation should 
not be political; the Opposition parties should 
not make a political agitation. I am sure no 
political party can build up its strength on such 
an agitation which is absolutely immoral. Food 
situation  certainly, Sir, cannot be exploited to 
meet party ends. I am referring to Dr. Lohia's 
ghera dalo campaign about which I was 
surprised to read the other day in the 
"Hindustan 'Times".   What he says is: 

"According to a directive finalized here 
by Dr. Lohia, the failure of these 
Governments to feed four crores of persons 
daily should be followed by a campaign to 
throw out the Governments by mass 
demonstrations demanding resignation of 
the Ministries. Side by side, the Socialists 
will incite the people to step up the 
encirclement movement throughout these 
four adjoining States. They will be asked to 
besiege tehsil and district headquarters and 
other Government establishments, 
including armouries and ammunition 
depots. 

Party workers have been directed to carry 
on "ghera dalo" campaign with 
comparatively strong men. They have, 
however, been asked to remain non-violent 
and offer themselves for arrest on a mass 
scale. 

In rural areas, Government foodgrain 
godowns, fair price shops and hoarders' 
stocks would be seized by the villagers. 
Wherever possible, they would be asked to 
prepare an inventory of the commodities in 
cap- 

tured godowns and then arrange for their 
distribut!on." 

This is the way in which Dr. Lohia wants to 
tackle the food problem and here on the floor 
of the House, the Opposition Members just 
say that there will be co-operation on their 
part and that nothing will be wanting on their 
part to solve ttrs food problem. There should 
not be two standards in the matter of the food 
problem in the country. 

Now, Sir, I have to disagree with the 
opinion of the Minister in regard to the 
formation of zones in the country for the 
distribution of food. The main strategy 
according to the White Paper for distribution 
of food in the country is to create more or less 
self-sufficient zones and to segregate heavily 
deficit areas or other important consuming 
centres where the Government should release 
adequate stocks of foodgrains from the 
Central reserve. Now, Sir, taking the southern 
zone comprising Madras, Mysore, Kerala and 
Andhra States, if we apply this prnciple that is 
laid down in the White Paper, I am sure that 
we cannot apply with any force these 
principles to these four southern States. Now 
it is accepted by everybody that Madras and 
Mysore are more or less self-sufficient. Every-
body knows in the country that Kerala is 
highly deficit and the whole country knows 
that Andhra is surplus in rice production. 
Now, Sir, if this principle is to be applied, 
Madras should be a separate zone by itself, 
because it is self-sufficient more or less. 
Mysore should be a separate zone by itself 
because it is self-sufficient more or less. 
Kerala, be;ng a highly deficit area, should be 
cordoned off. It should be a separate zone by 
itself and it should be completely segregated 
from the rest of the States with regard to food 
distribution. And Andhra being a surplus State 
should also be segregated. But I do not know 
why in this principle . . . 

SHRI JASPAT ROY KAPOOR: What 
would   you   do   with   your   surplus stocks   
.   .   . 

SHRI P. S. RAJAGOPAL NAIDU: I will 
come to that. 
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SHRI JASPAT ROY KAPOOR: . . . if some 

deficit areas are not added? 

SHRI P. S. RAJAGOPAL NAIDU: That is 
why I said the surplus area w.ll be a separate 
zone and the Government can certainly 
procure foodgrains by paying enough' price at 
the time of the harvest, keep a buffer stock 
and take these surplus foodgrains to deficit 
States like Kerala or any other State. For 
instance, let me analyse how the zonal system 
is not working properly. Three lakh tons of 
rice had been supplied to Kerala, that was pro-
cured in Andhra. Now, Kerala and Andhra are 
in one and the same zone and there should be 
free movement of foodgrains. But with all that 
the foodgrains had not moved from Andhra to 
Kerala. 

SHRI A. P. JAIN: May I correct the hon. 
Member? What I said was that before the 
formation of the zone large quantities were 
supplied, but after the creation of the zone, 
very much smaller quantities, about 20 per 
cent, had been supplied. 

SHRI P. S. RAJAGOPAL NAIDU: I am 
glad that only very little quantity had been 
supplied. But I am giving these figures from 
the statement that was made by the Minister 
of Agriculture of Madras on the floor of the 
House three days back. If his figures are 
wrong, then I am sorry. Again it is said by the 
hon. Food Minister that there was general 
agreement between the Centre and all the 
States with regard to the formation of the 
zones. But I find that it is exactly the opposite 
what the Minister for Food and Agriculture of 
Madras has said. What the Madras Minister 
said is this. The Minister said that the Madras 
Government all along maintained that Madras. 
State by itself should be constituted into a 
zone so that they might not be affected by the 
fluctuations in the food situation in the 
adjoining States. But the Government of Ind'a 
were not agreeable to these suggestions. Their 
view was that in the Southern Zone, Madras 
and Mysore were fairly gelf-sufficient while 
Kerala was highly deficit and Andhra had a 
food surplus of 5 or 6 lakh tons. 

So the view of the Central Government was 
that the Southern zone as a whole would be 
almost self-sufficient in good years and free 
flow of foodgrains need not be interfered with. 
I just want to give some figures and show how 
the creation of zones has affected the pro-
ducers. It would have certainly benefited the 
consumers to a certain extent, but the creation 
of food zones has certainly affected the 
producers. As one interested in the producers I 
feel that unless better incentives are given to-
the producers, unless better prices are offered 
to the producers, there will not be incentive on 
the part of the producers to grow more food. 
Now why should the grower in Andhra, 
Mysore or Madras get a less price for his pro-
duce when compared to the price paid in 
Bihar, Punjab or Uttar Pradesh? Why should 
there be that discrimination between the 
producers in one area and in another area? The 
creation of zones has certainly affected the 
producers in that certain producers in the 
southern States get very low prices whereas 
producers in the northern. States get more 
price? 

THE VICE-CHAIRMAN (SHRI P. N. 
SAPRU) :  It affects the consumers also.. 

SHRI P. S. RAJAGOPAL NAIDU: It has 
affected the consumers because of the creation 
of zones. Ii only these zones had not been 
created, the rice from surplus States like 
Andhra would have certainly flowed all over 
India. The prices would not be at this leveL 
but it would have certainly come down.. The 
consumers in the north would have got it at 
prices cheaper than what exist now and at the 
same time the producers would have got better 
prices. So, there would have been a sort of 
equilibrium between the prices available to the 
producers and the prices of foodgrains 
available to the consumers. 

SHRI V. PRASAD RAO: What about the 
consumers in Andhra? 

SHRI P. S. RAJAGOPAL NAIDU: Now, 
the net result of this creation of the zonal 
system is, as I have already said, that it has 
affected the producers 
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in certain areas, while it has benefited the 
producers in other areas. One should not see 
from the angle always of the consumers alone. 
The problem has to be viewed from the 
producers' angle also. Unless better incentives 
are given to the producers, I am sure we will 
not increase agricultural production in the 
country. 

Then, Sir, I do not want to get into the 
figures, lest it should take up my time. I just 
want to inform the House about the price that 
the producer is getting in the south, when 
compared to the price that the producer is 
getting in the north. Take, for instance, the 
price of second grade rice in Madras for the 
month of August 1958; it is Rs. 20 per maund; 
in Calcutta, it is Rs. 2625; and in Bihar Rs. 
25-75. Viewed from the angle of the pro-
ducers, it is the producer who stands to lose at 
the rate of Rs. 5 to Rs. 6 per maund. Viewed 
from the angle of the consumer, it is a fact that 
the consumers in the south are certainly 
benefited by getting foodgrains at a lower 
price level. But it should not be forgotten that 
better prices should be offered to the 
producers, to create an incentive for the 
producers to grow more food. 

Then take, for instance, the movement of 
foodgrains within the zone, the southern zone. 
From Andhra to Madras, the movement was 
in the year 1954-55, 91,542 tons; in 1955-56, 
33,719 tons; in 1956-57, 33,036 tons; and 
1957-58, 19,070 tons. Then, from Madras to 
Kerala—Kerala State seems to take every 
available surplus from Madras—the 
movement of rice has been as follows: — 

Tons 
1954-55 .. 1,12.600 
1955-56 .. 2,28,800 
1956-57 .. 2,29.900 
1957-58 .. 2,16,000 

It almost remains the same. The rice that 
flows from Madras to Kerala is more or less 
at the same level, two lakh tons, but the rice 
that is to flow from Andhra to Madras has 
gone down considerably. 

THE DEPUTY MINISTER OF FOOD AND 
AGRICULTURE (SHRI A. M. THOMAS) : 
Because there is larger production in Madras. 

SHRI P. S. RAJAGOPAL NAIDU: May be 
that there is larger production, but the 
consumers in Madras and surrounding areas 
say that the Nellore rice that used to flow 
liberally all these days is not flowing, and 
God alone knows where the Nellore rice is 
going. 

Then, Sir, I had already dealt with the 
fertiliser position. What the agriculturist needs 
is more credit and credit at the time when he 
needs itv No doubt, Sir, by way of issue of 
taccavi loans the credit problems are solved to 
a certain extent. But the agriculturist is not 
getting the loan at the time when he needs it. 
There is enormous delay in the matter of issue 
of taccavi loans. Similarly the loans issued by 
the co-operatives, though they form a very 
small percentage of the requirements of the 
agriculturists, are not sufficient at all, and 
what either the co-operatives need or the 
Government needs in the matter of issue of the 
loans is credit-worthiness on the part of the 
agriculturist. If an agriculturist is having a 
sufficient worth of property, it is only then he 
is able to get the loan either from the Govern-
ment or from the co-operative, but the poor 
cultivator, a tenant, is not able to get any 
credit at all. Of course, it is said that the 
Government is taking steps to secure enough 
credit for the tenants also. But unfortunately 
not much headway has been made, and only 
when enough credit facilities are made 
available to the tenants who are not having 
any lands it can be said that better credit has 
been made available to the agriculturists in the 
country. 

Then, Sir, minor irrigation works. With 
regard to minor irrigation works, I am sorry to 
say that the Planning Commission have not 
allotted enough funds. As I have already said, 
though there is a hue and cry from every State 
for alloting more funds for the purpose of 
minor irrigation works, yet for 
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known to the Plann'ng Commission enough 
funds have not been made available. I do not 
know why the Planning Commission should 
be so niggardly in the matter of allotment of 
funds for the minor irrigation works. It is said 
that a very high percentage of increase in food 
production has to be achieved by spending 
money on minor irrigation works. I am sure, 
Sir, that if more funds are made available for 
this purpose, there will be more increase in 
production and thereby the agriculturists will 
be benefited. Sir, I am sure you are looking at 
me. and I will finish in five minutes. 

THE VICE-CHAIRMAN (SHRI P. N. 
SAPRU): You have taken nearly half an hour. 

SHRI P. S. RAJAGOPAL NAIDU: Only 
five minutes more, Sir. 

Then my friend had been speaking about 
agrarian reforms. Unfortunately I hold a 
different view with regard to agrarian reforms. 
In my view the pattern of agrarian reforms 
enunciated by the Planning Commission is 
affecting agricultural production. The result 
•of it is fourfold according to me: a 
catastrophic fall in land value, drying up of 
flow of capital in agriculture, a  decline in 
interest in cultivation amongst sections of the 
intelligentia who are attached to the land all 
along, and lastly a fall in the agricultural yield. 
The harping of the Planning Commission on 
the fixation of a ceiling on land as the panacea 
for the problems of the landless is yet another 
doctrinaire proposal which has no relation to 
the real problem of increasing agricultural 
production. That is my personal view, and 
unless this cry for agrarian reforms is stopped, 
it will affect food production in the country. 

Then, Sir, I shall deal with co-operative 
farming. I find that the Planning Commission 
has come out with a scheme of starting about 
3,000 co-operative farms in the country. I do 
not know, probably it is 600 or 3,000. The 
State Governments are asked to go ahead with 
the formation of co-opera- 

tive farms. As a co-operator I know, Sir, the 
lack of enthusiasm amongst the co-operators, 
much more so amongst landless poor or the 
agriculturist, in organising a co-operative 
society in the pattern that is requiied by the 
Planning Commission. Recently, Sir, in a 
Soviet journal, it is said that collectivism in 
Russia had failed. In China also, it is said that 
co-operative farms are being converted into 
communes. When that is the state of affairs in 
countries which had been all along pursuing 
the policy of collective farming, I wonder why 
we should make a start of it now in our 
country, and the earlier the idea of collective 
co-operative farming is given up the better. 
But at the same time, Sir, I should say that co-
operatives should be encouraged. Co-
operatives in the form of giving credit, 
marketing the supplies—in all these ways the 
agriculturists may be benefited by 
organisation of co-operatives. But this 
collective farming is the one which I am 
opposed to. I am sure the Government after 
experimentation soon will give up this 
proposal, and I am sure the Reserve Bank is 
also of the same opinion in the matter. 

The hon. Minister has dealt with the 
question of how the water which has been 
stored up in large dams had not been utilised. 
It is said that it will take some time for these 
waters to be utilised because of the delay in 
the construction of feeder channels. If such 
heavy dams and huge dams had been 
constructed in two or three years, it will not 
take a long time either for the State 
Governments or for the agriculturists 
themselves, if there is proper enthusiasm on 
their part, to construct the feeder channels, so 
that the waters that are stored up in the huge 
reservoirs may be taken directly to the land 
and thereby the food production may be 
increased. 

Sir, only one matter, and I shall conclude 
with that. There is not that much of 
enthusiasm amongst the officers who are in 
charge of Agriculture in the State 
Governments. I know there are certain 
villages which for years together not even a  
single 
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agricultural demonstrator has visited. I know 
even when the cattle will be dying of diseases 
and pests the veterinary doctor will not be 
visiting. There should be a change of mind on 
the part of these officers. They should feel that 
they are one with the villagers. They should 
go to the villages and live with them. But 
unfortunately they are urban people and they 
know that, whether they do the work properly 
or not, they would be paid by the Government. 
I do not know what is the method by which 
we can change the mentality of these officers 
who are in charge of Agriculture in the State 
Governments. There should be some method 
for that, and then only the agriculturists will 
be benefited. The Government should see that 
the officers run to the agriculturists, and the 
agriculturists do not run to the officers for 
anything and everything, or run away from 
them. 

Then, Sir—I am sorry if I take one or two 
minutes more—the availability   j of tractors 
and    boring sets.    If the well gets dried up, 
there may be    a boring set available, but    
authorities may say it is under repair, that, this 
and all that.   By the time the boring set  gels 
repaired there will be rains   I again and there 
will be water in +he   ! well.    So what we 
need is more agricultural  implements, and the    
implements  should be  made  available    at 
the right time. 

In conclusion, I shall read only one 
paragraph from what the World Bank has said 
about how to increase food production in the 
country, and I feel that it rightly applies to our 
needs and exigencies at the present moment. 
The following is from the report of the World 
Bank: 

"Proper application of known techniques 
in conjunction with the possible expansion 
of irrigation and the cultivated area, could • 
increase India's agricultural output four or 
five-fold. By the time that has been 
achieved, new techniques will have been 
evolved and the way will be    open    for     
further      progress. 

63 RSD—6. 

Results of the crop competitions organised 
for the Grow More Food Campaign show 
yields about seven times higher than the 
local average. India's yields are at present 
among the lowest in the world; with the 
•labour force available they could be among 
the highest. There is thus a great deal of 
scope for progress that is technically easy 
but is retarded by poverty and ignorance. As 
progress becomes technically more difficult, 
the rate will be maintained by the increasing 
power of educational forces that will 
develop more slowly." 

SHRI BISWANATH DASS (Orissa): Just a 
word of clarification from you. Sir. The 
Deputy Chairman announced in this House 
that the allotted time is six hours and he also 
announced that a number of speakers were 
there and that he could not allow more than 
ten to fifteen minutes eacn. Now, two 
speakers have taken about 21 hours. Am I to 
understand that the time is being extended? 

THE VICE-CHAIRMAN (SHRI P. N. 
SAPRU) : So far as Dr. Ahmad was concerned, 
his time comes from the time allotted to the 
Communist Party. They put him forward as 
their principal speaker and there is going to be 
a cut in their time. 

SHRI BISWANATH DASS: But what I 
wanted to know is whether there is any 
extension of time. 

THE VICE-CHAIRMAN (SHRI P. N. 
SAPRU) : There is an extension of time 
because, actually, we are going to have nine 
hours instead of six. 
SHRI B. D. KHOBARAGADE (Bombay): Sir, 

the hon. Food Minister in his preliminary 
remarks has mentioned that due to the recent 
policy adopted and the steps taken by the 
Government there has been decline in the prices 
of foodgrains. He has quoted certain instances, 
of certain places wherein, he says, there has 
been a decline in prices. I am I not sure whether 
this can be said 1   regarding all the places in the 
country 
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because, in my own region, that is, Vidarbha 
which is part of the Bombay State, prices of 
foodgrains are still soaring very high. There is 
no reduction in food prices. They are soaring 
higher and higher. Therefore, tlie statement by 
the hon. Food Minister that there has been an 
all-round decline in food prices is not, in my 
opinion, a correct one. In the recent past, the 
prices of foodgrains have been increasing day 
by day. Poor people who formerly used to 
spend about 60 to 70 per cent, of their earn-
ings on foodgrains are not able to get one 
square meal a day. That is the situation in the 
country, and therefore, there has been an 
agitation going on, so that the Government can 
take adequate steps to reduce the prices of 
foodgrains. There is no doubt that there has 
been a food crisis in tlie country. I think this 
has been admitted by the hon. Minister 
himself. I think he has pleaded guilty to so 
many charges. He has admitted that even 
though the production of foodgrains increased, 
it was not up to the mark. He has admitted that 
the irrigation potential that was created was 
not fully utilised: only 50 or 60 per cent, of the 
irrigation potential has been so far utilised. He 
has only just now expressed that the procure-
ment of foodgrains has been yery recently 
started. All these factors taken together point 
to one conclusion and that conclusion is that 
there has been a dismal failure of the food 
policv pursued by the Government. I just, 
want to know who is responsible for ' this food 
crisis in the country. Of course I have been 
reading carefully tbe White Paper on Food 
Situation which was issued by the Food 
Ministry. I think, a month back. I have listened 
to the speech of the Food Minister also. But I 
have not been able to understand what are the 
causes for the present food crisis which could 
have been averted. My answer to this question 
is, had the Government taken adequate steps at 
the right and proper moment, there would not 
have been any food crisis at all.    In this 
White Paper,    I have 

tried to find out what are the reasons for this 
food crisis. I thought I might get some food 
for thought from the White Paper. But just as 
we have been experiencing food famine 
throughout the whole country during the past 
few days, I have also been experiencing the 
same sort of thing— the famine of food for 
thought in that particular White Paper. 

Well, Sir, it has been mentioned 
there that the food crisis is due to 
two reasons. The first is the inces 
sant demand and the second is that 
we canno1 us demand because 
our agricultural production is depending on 
the vagaries and caprices of nature. May I 
know, Sir, whether the Food Minister did not 
know that there would be an increase in 
demand? Did not the Food Minister know that 
due to the many development schemes, plans 
and programmes, the purchasing power of the 
people would be increased? Did not the hon. 
Minister know that there was every year an 
increase in population, which is the main 
reason for the increase in demand? Did not the 
hon. Minister know that last year's kharif! 
crops were absolutely damaged due to 
droughts in some parts of the country and due 
to floods in other parts of country? Did he not 
know that the rabi crop was not satisfactory? 
May I know, Sir, what steps the hon. Minister 
took? If we take all these factors into 
consideration, any person who had foresight 
would have visualised that due to the vagaries 
of nature during the rainy season of 1957, the 
whole agricultural crop could completely be a 
failure and he would have taken adequate and 
proper measures. What should he have done? 
The first thing is there should have been 
compulsory procurement. But I think that was 
not done. Just now, it has been mentioned that 
compulsory procurement was started only 
very recently. The hon. Food Minister has 
quoted certain figures. I think it is about 3:5 
lakhs tons that have been procured by the 
Central Government and  1-87 lakh tons 
procured 
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by the State Governments. The tota! is 5-37 
lakh tons. But the hon. Minister has 
conveniently omitted to mention what the 
percentage of the foodgrains procured is. Well, 
Sir, during the last year, the foodgrains 
produced in this country amounted to 62 
million tons. So, the ratio of foodgrains pro-
cured to the production in this country is only 
one to IOO, that is, only one per cent. He 
mentioned in his speech "that he was not 
ashamed of this achievement. Well, he has 
procured only one per cent, of foodgrains and -
he says that he is not ashamed of it. I think, 
considering the failure of' •crops last year, 
necessary steps should ■have been taken for 
procuring at least 10 per cent, of the total 
foodgrains during the last season. I think by 
•that way we would have been able to avert the 
present crisis. 

The second thing is this. As there was only 
very little supply of foodgrains, not adequate to 
meet tije increasing demand, the Government 
should have opened fair price shops' at the 
proper time. Of course, it has been mentioned 
that fair price shops have been opened on a 
large scale now. Even then, I do not think that 
the number of these shops would be able to 
meet the ever increasing demand of the people. 
But my point is this. Why did not the 
Government take this step earlier? Had the 
Government taken this step earlier, it would 
have been able to check the prices of 
foodgrains and certain stocks of foodgrains 
would have been available to the people. The 
prices of foodgrains would have been lowered 
down. Any prudent Government -would have 
taken all those steps much earlier. But the hon. 
Food Minister did not take those steps in the 
proper time. And the result is that today we 
"have to face this food crisis. The policy of the 
Government is not a proper and a good policy. 
The Government is always complacent and 
inactive. The Government wakes up only when 
there is a grave crisis and then also it takes 
some temporary ■measures and not any long-
term measures.    There  is  no  long-term  
policy 

regarding our agricultural production. It must 
be noted that during the past so many years we 
have been importing foodgrains. The hon. 
Minister . has stated that it would not be possi-
ble to import foodgrains in our country for a 
sufficiently long time. In the past also we had 
been hearing that our country would become 
self-sufficient after such and such period. But 
the result is that even after 12 years of our 
independence we have not been able to make 
our country self-sufficient in the matter of 
foodgrains. My submission is that in the next 
few years also, say five or ten years, we will 
not be able to achieve that self-sufficiency in 
the matter of foodgrains. And we will have 
therefore to import certain quantities of 
foodgrains from abroad, if, of course, we do 
not want to starve our millions and millions of 
people. The only alternative will be to import 
foodgrains. Sir, I would not like to take the 
time of the House. But we know it that from 
the year 1950-51 onwards till the year 1957-58 
there have been large imports of foodgrains in 
this country. If we have to learn something 
from our past experience, it i« only this that in 
future also we wii; have to import foodgrains 
from abroad. 

Therefore, Sir, there is one thing which the 
Government can do in this connection. The 
Government should enter into a long-term 
agreement with some foreign countries from 
where we can get a regular supply of 
foodgrains. That is a most important thing 
which we can do, because my owii opinion is 
that in the next few years, say, five or ten 
years, our country will not become self-
sufficient and there won't he any increasing 
production. And, Sir, when the demand is 
ever increasing, then the only alternative is 
that we must either import foodgrains or we 
must starve our own people. And if we do not 
want to starve our own people, we must 
import foodgrains for them. Therefore it is 
better to have a long-term agreement with 
some of the foreign countries, for example, 
with Burma or the United States, from where 
we can 
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quantities    of foodgrains. 
Then, Sir, with regard to our production 

front in the country itself, there should also be 
a long-term policy. The first thing that is 
required is that the agriculturist must feel 
assured that he would be able to get a fair and 
adequate return for his labour. What happens 
now is this. Immediately after the harvest is 
over, the poor cultivator is robbed. His 
foodgrains are purchased at miserably low 
prices by the merchants and later on these 
merchants earn huge profits. So for that 
purpose the agriculturist, who is labouring so 
hard, must be assured a fair return for his hard 
labour. Well, Sir, such things have happened 
in the past. In 1954-55, I think the agricultural 
production was very satisfactory. And, Sir, 
what was the result? The prices tumbled down 
to an extremely low level. The Asoka Mehta 
Committee has stated that the prices were 
terribly low in 1954-55. It has stated that in 
June 1955 the all-India price index had fallen 
by 29 per cent, and the prices declined to a 
very substantial extent. Some prevailing prices 
in certain areas have been quoted. It is Rs. 5 
per maund of rice at Imphal, Rs. 13 per maund 
in Kerala. The wheat price in Rewa was Rs. 10 
per maund; in Kanpur, it was Rs. 9-8-0 per 
maund. Such terribly low prices were offered 
for the foodgrains which were produced 
through the hard labour of the agriculturists. 
So the first and foremost thing to be done is 
this. The agriculturist must be assured a fair 
return for his labour. What happened as a 
result of these very low prices then? They 
affected the production of foodgrains. When 
the agriculturists were scared that they would 
not get a fair return for their labour, they 
diverted their attention to other cash crops, and 
therefore there was a fall in production. 

THE VICE-CHAIRMAN (SHRI P.N. SAPRU) 
: The hon. Member has taken about eighteen 
minutes or so. Just be brief. 

SHRI B. D. KHOBARAGADE: I will take 
only about five or six,, minutes more, because 
I want to mention just two or three important 
points. 

I would like to suggest that if we want to raise 
our production, we must have intensive and 
extensive cultivation. For intensive cultivation 
we must equip the agriculturist with better 
irrigation facilities, good seeds,, manures and 
fertilisers. In this respect also, our experience 
in the past has not been satisfactory. The Gov-
ernment has not been able to supply fertilisers 
in adequate quantities to the farmers. The 
demand for fertilisers is about 15 lakh tons,, 
whereas the Government has been able to 
provide only 1J lakh tons of fertilisers. It 
should have been the policy cf the Government 
to provide more and more fertilisers. Instead of 
constructing so many beautiful buildings and 
magnificent palaces like the-Ashoka Hotel the 
Government should have constructed two or 
three more fertiliser factories like the Sindri: 
fertiliser factory. In that way we would have 
been able to provide the farmers with more 
fertilisers and that is very essential ' these days. 
The irrigation potential that has been created 
during the First Five Year Plan has also not 
been fully utilized. It has been mentioned in 
the Appraisal and Prospects of the Second Five 
Year Plan that at the end of the First Plan 
against the target of 8'5 million acres irrigation 
potential amounting to 6r3 million acres had 
been created but the actual area irrigated was 
however only 4 million acres. Such a criminal 
waste of irrigation potential has been made. 
What are the reasons? The State Governments 
did not take adequate steps to get the 
distribution canals constructed. In the future 
when we are creating irrigation potential, 
simultaneously we must take steps to construct 
the distribution canals as well.    It is very 
essential 

THE  VICE-CHAIRMAN   (SHRI  P.N. 
SAPRU) :   There   are   a   large   number 
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of speakers  and     the  hon.  Members   j should 
co-operate with me. 

SHRI B. D. KHOBARAGADE: I will not 
take more than 2 or 3 minutes. About 
extension of cultivation, lakhs and lakhs of 
acres of waste lands are lying waste in the 
whole country. They should be brought under 
cultivation. If we have to bring that into 
cultivation, my submission to the Government 
is that they should give these free of cost to 
the landless labourers and particularly to the 
labour who belong to the scheduled castes and 
Buddhists. It will solve three problems by 
following ■this policy. It will solve the food 
problem, it will solve the problem of landless 
labourers and it will solve the economic 
problem of the scheduled castes and 
Buddhists. 
[MR. DEPUTY CHAIRMAN in the Chair.] 

Therefore all these waste lands should be 
given free of cost to these scheduled castes 
and Buddhists. Unless and until we have this 
intensive cultivation we will not be able to 
increase the food production. The Minister 
stated that there has been increase in 
production but he has not mentioned that there 
has been decrease in the average yield per 
acre. I will quote some figures. In India the 
average yield per acre for rice in 1954-55 was 
723 lbs. per acre, in 1955-56 it was 782 lbs. 
and in 1956-57 it was 798 lbs. per acre. It 
means if you compare the figures of 1957-58 
with those of 1954-55, there is a decrease in 
the average yield per ■acre and the same thing 
is there regarding wheat. In 1954-55 the aver-
age yield per acre. 

SHRI A. M. THOMAS: Is not 57-58 an 
abnormal year? 

SHRI B. D. KHOBARAGADE: Maybe but 
regarding wheat production, there is decrease. 
In 1954-55 it was 715 lbs. per acre, in 1955-
56 it was 640 lbs. and in 1956-57 it was only 
617 lbs. If we want to solve the food problem, 
there are three or four points which should be 
taken into consideration by the Government.    
First  there should 

be fair price shops opened. There should be 
compulsory procurement, there should be 
reserve stock or buffer stocks in the 
possession of the Government which could be 
released when prices go up so that the price 
may come down, there should be intensive 
and extensive cultivation and we should bring 
into cultivation the waste lands and such 
waste lands should be given free of cost to the 
scheduled castes and Buddhists for 
cultivation. 
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SHRI AHMAD SAID KHAN (Uttar 
Pradesh): Mr. Deputy Chairman, food has 
become very important and not only the 
attention of Members of Parliament, but of the 
whole nation is concentrated now on the food 
question. Be it far from me to minimise the 
seriousness of the situation, but I respectfully 
submit that if it is wrong to minimise the 
seriousness of the situation, it is also wrong to 
exaggerate it in such a manner that instead, of 
solving the problem, it becomes a. hindrance to 
its solution. When we exaggerate the position, 
what happens is people get panicky and out of 
panic; 
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they try to hoard more and more, and 
therefore, the situation deteriorates. I will 
request all my friends in the country not to 
make this food situation a play-thing in the 
political field. Let us get together and 
shoulder the responsibility and see it through. 
Sir, we heard an interesting statement made 
by the Food Minister. According to that 
statement there has been an increase of 28 per 
cent in our food production. That is creditable. 
It is still more creditable when we think that 
there are certain circumstances under which 
the Food Department had to work. First of all, 
it is wellknown that agriculture in India is a 
gamble in rains, and unfortunately during the 
last five years we had two bad years. The 
second factor is that the subject of agriculture 
is a State subject and we all know that 
progress in the production of foodgrains is 
impossible without improvement in the 
agricultural conditions. In our federal Con-
stitution, the Union Minister can make only 
suggestions or recommendations. I do not 
think he can issue directions to the States. 
Then, as the hon. Minister himself referred in 
a passing way, there is the subject of 
irrigation. Without irrigation you cannot 
improve your agriculture. But the Food Minis-
ter has got nothing to do with irrigation. I 
learnt with sorrow that the facilities that were 
created by the Five Year Plan for irrigation 
were not fully utilised. Otherwise perhaps our 
food production might have gone up still 
higher. Then comes the Planning Commission 
which has the purse strings in its hands. In the 
First Five Year Plan,- they gave about Rs. 196 
crores and the percentage that they allotted to 
agriculture was much higher than what they 
allotted in the Second Plan. In the Second 
Plan it is true that they gave about Rs. 200 
crores. But then in the First Plan they 
expected an increased production of 7-5 
million tons. In the Second Plan, they hoped 
that the increase would be about 10 million 
tons. They revised it to 15 million tons. Now, 
how is it possible? If you put less sugar into 
the cup how do you expect the drink to be 
sweeter? Then comes the general fiscal policy 
of the Govern- 

ment of India. In the First Plan we made 
heavy investments. Our economy could stand 
and bear it. But in the first year of the Second 
Plan the tendency towards inflation was 
apparent. Still by certain taxation policies, we 
raised the price index. With it went up wages, 
salaries and other things. How can the Food 
Minister control all these things? I think 
whatever has been achieved by the Food 
Department is creditable and still more so, 
when we remember the circumstances in 
which it was achieved. 

Coming to the remedies, I would like to 
submit that it is true that at present the 
situation generally is better. The position is 
easy on account of the kharif harvest which is 
coming now into the market. And I think 
within another month the millets will be 
coming and also paddy. Therefore, I think the 
situation will continue to improve. But I 
would like to warn the Government that the 
improvement will continue only up to the end 
of December, and the months of January, 
February and March—these three months—
will be the most difficult months for the 
country and for the Government because, 
whatever there is with the tenant, wiH all be 
used by him as seed. There will be very little 
of foodgrains left with the tenant. It will be a 
difficult time for the Government ag well as 
for the people. I would respectfully like to 
warn the Government that it is their duty to 
utilise these two or three months for making 
their procurement either from outside or from 
within the country and be prepared for this 
difficult situation in January, February and 
March. 1 think that they can procure some 
foodgrains from stockholders. I was under the 
impression that they do not have very much 
stock, but the experience in the Punjab has 
shown that there is a certain amount of stock 
and a substantial stock, and I see no reason 
why it should not be bought by the 
Government. In the same way I think there is 
a certain amount of grain with some tenants 
also.    The  other  day  I went to my 
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Chhatari—and within two hours I could 
arrange for 300 maunds of coarse grains, 
willingly given by the people to be sold 
cheaper than the market rate. Therefore, I 
think if an effort is made, perhaps internally 
a;so we could procure a certain quantity of 
foodgrains. 

In the direction of long-term policy also I 
would suggest that the Government of India 
should make some sort of an organisation or 
create some machinery which may be able to 
coordinate the work of the Food Departments 
at the Centre, the Agricultural Department in 
the States ana the Irrigation Department. And 
this machinery must be built up from the 
district level. There should be a committee in 
every district presided over by the District 
Magistrate with the Agricultural Officer as a 
member, the Irrigation Engineer as another 
member, in fact, associating all those who are 
in any way connected with agriculture and 
food. They should all be members so that there 
will be a coordinated policy, a streamlined 
policy. My second suggestion is this. When-
ever we discuss the question of food, I have 
heard many of our leaders suggesting only two 
ways. The first is family planning. Sir, how 
can that solve the food question today? 

Family planning, if it succeeds at all, may 
be able to do some good in fifteen years' time 
or in ten years' time but, Sir, how is it going to 
be of help today? As far as I am concerned, I 
think even in fifteen years' time, it will do no 
good because, first of all, we must educate our 
nation. People do not understand it. They are 
so poor that if they got some surplus money, 
instead of spending on the paraphernalia of 
family planning, they will buy some more 
foodgrains. 

SHRI SHEEL BHADRA YAJEE: It is a 
long-term solution. 

SHRI AHMAD SAID KHAN: Even as a 
long-term measure, I am doubtful whether it 
will succeed. As far as today is concerned, it 
can be of no help. 

There is another thing which is always 
talked about. It is the general cry of land 
reform. I would say here that the cry of land 
reform, instead of helping in increasing 
production, is causing hindrance to production. 
What is happening is this. In Uttar Pradesh, the 
consolidation o'f holdings is going on. It is a 
good thing, I agree, but if you were to ask the 
officers who are dealing with this question for 
the last two or three years, they will tell you 
that not an ounce of manure or fertiliser has 
been put into the land because the tiller is not 
sure whether the land will remain with him 
next year. That is one reason. Similarly, what 
is the effect of our talk about land reform and 
ceiling on lands? The effect is that the farmers 
are not putting their capital into the farm be-
cause they do not know when the Damocles 
Sword hanging over them will cut their neck. I 
think, Sir, these schemes should be kept in 
abeyance for the time being. It is well known 
that medicine is for the patient and not for the 
disease. If four patients are suffering from the 
same disease, the Doctor gives four different 
medicines according to the temperament, the 
need, the strength of the patient. It is no use 
saying that this is happening in China or that 
this is happening in Russia, and therefore, it 
should be good for India also. We are trying to 
progress by democratic means. We do not 
believe in regimentation and, if we do not 
believe in regimentation, then I think we 
cannot always adopt the same measures which 
are adopted by the totalitarian Governments. 

I would like only to make this appeal. There 
should be a definite announcement for all the 
peasant that their security of tenure is 
guaranteed at least for ten years, that nobody 
is going to touch their lands for about ten 
years. After that, the Minister will see that 
food production will rise. 

DR. P. J. THOMAS (Kerala): Mr. Deputy 
Chairman, our food problem, to my mind, is 
not so very serious as has been made out both 
by the Government and by the Opposition.   It 
is 
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due chiefly to some lack of careful handling of 
this problem in the last few years perhaps, and 
also due to certain obsessions. Sir, floods and 
droughts have been going on in this country 
always and people have been adjusting their 
diet to suit such a situation by combining a 
large part of coarser grains and heavy 
vegetables with the so-called superior grains, 
rice and wheat. This is so because the coarser 
grains, and more than the coarser grains, the 
heavy vegetables, <:an be grown in large 
quantities in a small area. That way, when they 
found anything going wrong, they would 
adjust themselves. In my own part of the 
country, Kerala, I know how they avoid a 
crisis when there is the failure of the paddy 
crop. They "take other food like tapioca. 
Medical men have said that it is possible for 
the human body to adjust itself to any diet and 
that it is by no means necessary to eat rice and 
wheat so exclusively. The latter two especially 
cause diseases like diabetes, etc. 

Thus, Sir, you will find that adjustments have 
been taking place, but unfortunately, there has 
been a change in this matter. What happened 
was that during the last War, the British 
Government, without a proper understanding of 
our own local conditions, supported by the local 
civilians also, started rationing in a full-fledged 
way and people who had never eaten much • 
rice began getting 10 or 12 02. of rice. That 
started a rage for eating rice particularly in the 
South and also in other parts of the country. 
There was then also an increase in the purchas-
ing power of the people and naturally they went 
away from coarser grains to rice and wheat. 
Children at school found the upper classes 
eating rice and they also wanted to eat rice. 
Educated women took to rice and wheat, 
because it was easier to cook whereas the 
coarser grains had to be pounded with 
difficulty. This is what happened. This way, a 
great change took place in our dietary habits. 
When this was pointed out to the Government at 
that time by people like me,— • it was pointed 
out to them that this 

was dangerous,—they said, "Oh, well, we are 
constructing many multi-purpose projects, 
large river valley projects, etc." Big dams 
were constructed and much money was spent. 
Many of these dams have liberated water for 
irrigation purposes but many of our people are 
not utilising the water. Of course, something 
is being done, but the idea that irrigation is a 
panacea for food production is not quite right. 
In fact, irrigation causes some evil also. First 
of all, irrigation depends on water and we 
have experience in the South that unless there 
is water by way of rainfall it doe not help. In 
some places, water is -pounded and then used 
for irrigation but even this does not help 
because of other difficulties. It is an obsession 
to think that by irrigation we could increase 
our production. 

SHRI P. S. RAJAGOPAL NAIDU: How do 
you expect to raise crops without irrigation? 

DR. P. J. THOMAS: Irrigation is necessary. 
I am much more interested in minor irrigation, 
but I was speaking about the over-ambitious 
plans of starting too many dams because, else-
where, e.g., in America they have built many 
huge dams. They have much money and they 
have built such dams but it is not necessary 
that we should start with so many dams in our 
country. We have experience of the tanks in 
the South and we find that these tanks are 
much more valuable than all your wonderful 
irrigation schemes. On account of the 
irrigation facilities in some places, on account 
of the water going into the irrigation projects, 
many tanks get silted up. As a matter of fact, 
what I said is borne out by the Cauvery area 
from which Mr. Naidu comes. 

SHRI P. S. RAJAGOPAL NAIDU: You are 
mistaken. I do not come from the Cauvery 
area. 

DR. P. J. THOMAS: Near there, at any rate. 
I am not against irrigation at all. I am only 
pointing out that whatever you may do to 
increase the 
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grains, rice and wheat, to obtain these to the 
extent that wc now require, is very difficult. 
Of course, the Government of India got one 
great advantage in that the first years of the 
present decade were prosperous years. There 
was plenty of rainfall and the crops were very 
good and there was increase in food pro-
duction and that also heartened them. But soon 
the change happened. There came drought and 
floods, particularly in the northern areas, 
Eastern U.P., North Bihar and parts of Bengal, 
and that has created all this present difficulty. 
Even that difficulty is not so great, and much 
of the trouble has been created by the political 
opposition parties, because probably they 
thought that this could be a good opportunity 
for them to decry the party in power. The real 
point is, even this difficulty can be rectified, 
for instance by supplying food of a different 
type to which people are accustomed and also 
by opening a number of common eating 
houses. There is the All-India Women's Food 
Council. Why can't they open small eating 
houses in all those places where there is some 
scarcity felt and give the people cheap meals, 
with more of millets, tubers like potatoes and 
so on and leafy vegetables of all kinds; we 
have plenty of them in the country. Nothing 
was done. Sir, in my opinion this is the first 
line of attack. By all means increase rice and 
wheat production, but you cannot do it 
immediately. So the first line is to open such 
eating houses and this has always been so. Of 
course in the British days there used to be 
famine relief works and people were given 
foodgrains as wages. Therefore it seems to me 
that we have to rethink the whole problem and 
we must give up the obsession of considering 
wheat and rice as the only source of our food. 

Now, I am glad that the Food Ministry has 
put forward a very comprehensive scheme for 
increasing food production and I find that a 
plan for employing five lakhs of workers for 

a Rabi production drive is being adumbrated. I 
welcome that plan very much. I understand 
that in China such youth brigades—organised 
bodies of youth—were going atyout camping 
and doing work. They have done very good 
work and I think if only, for instance, we could 
utilise those large tracts of waste land all over 
the country, colonise these young people there, 
make them camp there and work hard—of 
course we should also give them the necessary 
equipment and camping facilities—we can 
achieve greater production. What you have 
been doing so far is to hand over to people 
lands which other people were cultivating; of 
course, I am referring to the land policy. My 
esteemed friend, the Nawab of Chhat-tari, has 
already explained how the-present land reform 
is proving injurious to the country. I am not 
against land reforms but you must have proper 
land reforms. That is to say, you take away the 
middle-man and give greater facilities to the 
people who actually cultivate, the real tillers. It 
is necessary but that is not what is going on 
today; the result is that people who are 
cultivating well are clearing out of the picture 
and who will cultivate? The idlers? Will they 
be able to continue production or increase 
production? As a matter of fact everybody 
including the Prime Minister and the 
Foodgrain Policy Committee, have all been 
talking a lot about the urgency of land reforms 
for increasing production. I question that very 
strongly, Sir. Our experience has  been  quite 
the contrary. 

Then the second line of attack is a strategic 
food control based on self-sufficient zones as 
well as taking suitable measures against 
speculative hoarding of stocks by the trade. 
Sir, I welcome that and I do hope that they 
will also think of building up buffer stocks 
thereby regulating the prices; that is, 
Government can buy when prices are going 
down and sell when prices are going up, and 
this, I believe, has been recommended by 
successive committees of the Government of    
India from    the Wbodhead 
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Commission for Bengal, the Sir V. T. 
Krishnamachari Committee and the latest, the 
Mehta Committee, which has recently 
reported, but I do not find any mention of that 
in the Food Minister's speech. 

SHRI A. P. JAIN: I said so. 

DE. P. J. THOMAS: I do hope it is 
included. Of course, the Minister did not use 
the words 'buffer stocks' but I hope he meant 
that. May I say that these two lines are not 
adequate? We want also another, a third line 
of attack, and that is the increased use of, what 
are called, subsidiary foods, that is, coarse 
grains, tubers like potatoes, sweet potatoes, 
tapioca, 'leafy vegetables and that sort of 
things and heavy vegetables like papayya, 
bananas etc. All these must be greatly utilised. 
So they must be cultivated more and more. 
After all, we require cnly small patches of 
land for them and only very little water is 
required. Every householder can do that. 

In my part of the country this has already 
been done. A hundred years ago, scarcity of 
rice started in Travancore and we had been 
importing rice from Burma before any part of 
India did this. We had already a crop called 
tapioca which the Portugese brought from 
Brazil. And a very thoughtful Maharajah 
carried out a great propaganda for this tapioca 
and increased its production all over the State. 
We all began to grow tapioca and thus the 
famine was. completely banished from our 
side. And on the coast there, they have got 
fish also along with tapioca and the people 
there are thus able to live comfortably without 
much rice. But even those people have been 
spoiled by the rationing policy of the 
Government and they are now taking more 
and more rice and you have been giving it. 

Sir, each one must grow his vegetables in 
his kitchen garden. A proposal for this was 
made by me to the Government of India as 
early as 1948 at a time when difficulties were 
starting and Mahatma Gandhi himself gave 

me good support. He said it was very 
necessary and that he would prefer Congress 
workers doing one hour of, kitchen gardening 
work in their homes rather than plying charka 
and the matter was taken up with the Congress 
President, Pattabi Seetharamayya. I do not 
know what then happened. Unfortunately, 
Gandhiji died and nothing has been done in 
this line. But. one thing was done in 1949 in 
the Resolution of the Government of India 
where it was mentioned that "cereals formed a 
larger proportion of the diet of the people of 
India than they did in most other countries and 
the Government felt that if the dependence on 
cereals could be reduced, even by a small 
percentage, the need for imports from overseas 
would appreciably be reduced." May >I ask the 
Food Ministry and the Government of India 
generally what they have done in regard to 
that? Very little has been done probably 
because they feared that if they popularised 
these other coarse grains and unpopular and 
unsocial type of food, the political 
consequences might be bad. But I. question 
that, Sir. Are we more interested in the 
country's prosperity or in more political 
tinkering? It is a very unfortunate thing and I 
feel very sorry to say this. Public opinion must 
assert this; we have got to live on the 
foodstuffs that we can easily grow here. We 
cannot just imitate the Americans, we should 
rather do like the Chinese who eat anything 
they can get, we have to adjust our own re-
quirements and therefore my proposal to the 
Ministry is this. Let us draw up a plan to 
increase the production of these things. Let us 
popularise them. There is the All-India 
Women's Food Council. What are they doing? 
Why can't their services be requisitioned for 
opening eating shops in all areas where there is 
some scarcity of food and give the people 
cheap meals for three or four annas, or even 
less with very little of rice but consisting of 
other things like vegetables, tubers, bananas 
etc.? As a matter ; of fact that food can be 
calorifically much more valuable than, what 
you are giving now. 
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concentration of all these in the Central Gov-
ernment is absolutely to be avoided. We must 
put the burden chiefly on the State 
Governments—the Municipalities first, the 
District   Boards    and so on. Make  them  grow  
their  food.    I  find that the Government has 
already started doing something in that 
direction. They  must find  out what  the  deficit 
in each area is and make it up.    If they  grow  a  
large   amount  of  other foodgrains,  then the 
Government    of India may give some amount 
of rice. The whole burden should    not be on 
the Government of India thereby causing a  big  
drain    on the  foreign  exchange as  a    result 
of    big imports. What if grain comes under 
P.L. 480? Even then we have to pay in rupees. 
Sir, it is a very big burden on      our purse.    
Therefore this must stop and the people    must 
become    more responsible.    In every village, 
in every corner of the country, the people must 
be made interested in this and they must have to 
take the burden.    The major burden must be on 
the     State Governments.    The    Government    
of India's work must be    chiefly  laying down   
the   general   policy   and when there is any real 
scarcity they     may intervene and use their 
buffer stocks. Therefore a buffer stock must be 
built up both from local purchasing      and also 
from imports from  outside.    In this way, we 
can formulate a very convenient food policy 
and without much burden upon our treasury, 
upon    our people, we could run our food 
policy, and thus give satisfaction to our peo-
ple—not satisfaction of the kind that they are 
hoping to get later on.  After all, when we speak 
of a Welfare State we do not mean that we 
would immediately    provide    welfare    at    
the higher level.    We only say that our 
ultimative  objective    is    that.    That means 
hard work and it is only by putting in hard work 
we can achieve that.    For the time  being, 
therefore, hard work is essential.    After all, in 
every country, democratic countries or countries 
like    Russia or China, even there the    workers 
began by having some rough, hard    work, and 
eating 

rough food. Gradually when the production 
increased, when the national income increased, 
they were able to have a much higher living 
standard. In that way, we should also work 
hard. Otherwise, if you go on promising 
everything to the people, what you would be 
getting is disaster. I do hope our Government 
will avoid such disaster and use wisdom and 
experience in this matter and have a food 
policy which is a three-pronged one. 
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SHRI ANAND CHAND (Himachal 
Pradesh): Mr. Deputy Chairman, being 
neither an agriculturist nor an economist 
I find it a little difficult to participate in 
this debate and to offer any criticism of 
the various speakers who have gone 
before me. There is one aspect, Sir, to 
which I would like to draw the attention 
of this House which has struck me in 
these food figures and in this debate, and 
I have followed very closely the 
proceedings  of the other House also. 

Sir, we have been talking here about 
shortage of foodgrains, the rising prices 
and the Government suddenly coming 
with fair price shops, and, as the hon. 
Minister has said, the gloom disappears 
and the prices go down. Now, to my 
mind, is it a question of availability 
versus prices, 1 mean, have we enough 
foodgrains that are available or    have we 
not 
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are available? I  would  like,   Sir,   with     
your  permission  to say about it here that if we 
go through the figures of 1938-39 when the 
Second World War Started, I believe the food 
produced was to the extent   of  about  47  
million   tons.    In 1956-57,   as  the hon.  
Minister     says, it is to the extent of about 67 
million tons.   Now that gives an   increase of 
something like 20 million tons.   What about 
the currency? The notes in circulation in 1938-
39 stood at the figure of Rs. 210 crores, and 
today I believe they   are   something     like   
Rs.   1,600 crores—eight times.   Now, if the 
circulation   is   eight     times      more     in 
money, I believe it must have some relation—
as a layman I can feel it— to the prices that 
were    available to us in 1939 and as they are 
existing in the markets today.   If     wheat     
was selling at Rs. 2/8 a maund in 1939-40, if it 
is multiplied by this increase in currency 
circulation, by eight    times, it must sell now at     
something like Rs.  18 to 20 a maund, and I 
believe that  is  really  what     is     happening. 
But is there scarcity?    If there were scarcity,  
what     happens?    Now     the wheat  quoted 
in  Uttar     Pradesh,  as we are hearing in this 
House, is, let us say, Rs.    25 or Rs. 26 a    
maund. Fair  price  shops  are     opened.    The 
Food  Minister here  takes  the  situation  in 
hand,  he sends     there additional foodgrains, 
and the prices fall. The middle of    September, 
I submit to the House, is    not    the   time for 
the  Kharif  crop  to  start  coming  in. The 
signs of the crop may be good, but that does 
not mean that suddenly the prices would come 
down.    The prices   have   come   down   
because  he has made available in     the    
market foodgrains, wheat    and    other food-
grains,  at  a rate cheaper than  what they were 
selling at    that particular time, and we say that 
the crisis has passed.   To my mind the crisis is 
not oyer.   The  crisis  is  over  only  so far as 
the people who have the capacity to pay Rs. 16 
to Rs. 20 a maund are concerned.   For people    
whose capacity  is  not  Rs.   16  to  Rs.   20  to  
buy wheat, for them the    crisis continues 

because their    purchasing    power is limited, 
their purchasing power is not there.   All  this  
hue  and cry,  to my mind, starts when the 
prices are showing an      inflationary trend,      
and as soon as the prices go down by artificial 
means,  supply  of    food  by the godowns, 
supply of food     by        the fair price shops, 
etc., then we say the crisis is over and then we 
come back to the same thing, that is, increasing 
production.    Increasing production for what?    
For feeding     the     people  of India.   Now,  
Sir,  what  is  the  population   of   India?   The   
population   of India  according    to    the    
registrar's figures, I  think up  to the middle of 
the year, was 39 crores 70 lakhs. Let us say by 
the end of this year it will be 40 crores.   Now, 
if it is 40 crores and if the production of 
foodgrains is 68 million tons,     at the    rate  of  
13 ounces as calculated—I think there is a  
slight  mistake  in  that calculation, because I 
don't    think that    a child below the age of ten 
years would eat all the 13 ounces that we 
provide for adults—if we give to a child about 
7 to 8 ounces a day and for each adult 13   
ounces  a  day,     according  to  my calculation 
it does not come to more than 50 million    
tons.   Supposing we give some allowance for 
wastage and certain other causes, I believe    
about 65  to  68  million     tons,  as  the  pro-
duction in  India  is  today,  should be sufficient 
for the needs of the population.   Then  why  
this  scarcity? There must be something.      
There is something  which   does  not   let  this  
grain be distributed  equally.   Now,  on the 
question of zones, I for one am in complete 
agreement with the hon. Minister when he says 
that the zones are there  and  they     should     
stay     putr because whatever might be the con-
dition  of  the     surplus     areas     like Andhra, 
they have to have tagged on to   them   deficit   
areas   like     Kerala. Unless we have a zonal 
system I do not think that the deficit areas 
would in any way be able to get whatever food 
they require.    I don't agree with the hon. 
Member who    said that by hitting the  
producer,  by  having  low prices on account of 
these zones and so on, we are indirectly 
strengthening 
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the consumer.   I think the consumer in  India  
today,     with all     the food shortages that we 
are experiencing, is much  more   important     
than   a   few rupees   going   into  the  hands  
of  the producer,  and  I  think  it    will  be  a 
wrong  policy   to  upset     these  zones which  
just  started  working  and  are working in an 
admirable   manner.   I want  to  say   a  few     
words P'M'   about the price structure.   As I 
submitted, the prices of foodgrains are not 
dependent in this country on the  supply  and  
demand     or  on  the cost of production.   
They are dependent on inflation and also, to a 
certain extent,  on  what     I  might  call     the 
absence of foodgrains coming into the mandis 
at the proper time.   Whether it   is  hoarding   
or  people  are  hiding stocks   or  something  is  
happening  is a matter into which, I    believe, 
it is the duty of the Food Ministry to enquire 
and if they make a    Statewise survey  of  the  
availability     of foodgrains  and where the 
shortage  is,  I think it would be a creditable 
thing. I am rather sad that the hon. Minister 
should say that food and agriculture being a 
State subject, he is not in full control of it.   
Other    factors come into play.   Over the State 
Governments he has no control.   Therefore, 
the supply position has not improved as he 
wanted it to    improve. May  I  submit with  
great    humility, what  about  the     Union     
Territories which   are   directly   administered   
by him?    Has   the  food  situation  in  the 
Union   Territories      for     which     his 
Ministry is wholly and solely responsible, 
there being no State    Governments in these 
Territories, shown any improvement?   For 
example,     in  the Himachal Pradesh, have we    
a better and easier food position than we had 
previously? 

I would like to tell this House that 
in certain parts of Himachal Pradesh 
—in Chamba—still wheat is being 
sold at Rs. 45 a maund when we talk 
pf U.P. and so on and say, it is 
Ks. 25 a maund, it is Rs. 27 a maund 
and the prices are very high. In cer 
tain parts of Chamba District, 
the price  even     today is     Rs.  45  a 

maund and there is no hue and cry there, because 
our voice is small. We have a small number     of    
people— eleven  lakhs of people.   I    will just 
give figures in a concise way.   Let us say, each 
takes three maunds of food annually.        What    
does    it    mean? That      means      33      lakh      
maunds or       I       would       say,       
something like one hundred    thousand    tons a 
year.   There are  11,500  square miles of 
territory with  a     colossal     waste area which 
can be brought under cultivation.   The food 
shortage is there. Why is it so?       If the 
administration here is alive to the needs of the 
public so far as food is      concerned,      why are 
not surveys being made about the culturable 
waste?   I was    looking at these statistics here.   
I have got here the agricultural situation in India.   
I was looking at page 397.   There      is a   table   
which     gives   us  the     total area of India and 
its classification.   I was rather surprised to read 
that in Himachal Pradesh,  we have  culturable 
waste which they have put only at one hundred 
thousand acres.    It is unbelievable to me.    It is  
unbelievable that  in  an  area which     is  over 
11,000   square  miles,   the     culturable waste     
is not     even     one   hundred thousand acres.   
There is    something wrong     with     these     
figures.      The hon.   Minister  asserted  now  
that  the figures are very reliable.    But so far | as 
my background goes, these figures which   are  
very  important  are  compiled by people like the 
patwaris or mamaldars—whatever      you      
might call  them—and that is  why there is such 
a large discrepancy.    In     these I figures, there 
is a discrepancy   so far as the actual area also is 
concerned. For example, the Surveyor General 
of India   gives  the     area  of     Himachal 
Pradesh as 6,990 thousand acres—that is, 
something like 69 lakhs.   But the patwari's 
record gives it at not more than 23 lakhs—that 
is, something like one-third.   These figures are 
not reliable.   I do  not think that     in  our State 
we have any machinery so far as  statistics  are  
concerned,  which is a very reliable one.   The 
amount   of crops grown,  the sown    area  or the 
I amount of crops twice grown, etc. are 
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conjectures and certain figures are 
supplied here. We do not base them on 
the actual conditions that arc there and 
these figures are not very reliable. I 
would, therefore, submit—I would not 
tire the House by going over the same 
giound that has already been covered—
four or five points. 

The first point is that it is quite right, 
what the hon. Minister says about cash 
crops. He has been at pains to say that it is 
a question of leash crops versus 
foodgrains. Cash crops are also important 
to the economy of the country. Therefore, 
he does not want to touch them in any 
way or to reduce the area which is today 
under cash crops. I am in general 
agreement with him except that, so far as 
sugarcane is concerned, I am not quite 
clear in my mind. The figures that I have 
here tell me that whereas the price of 
sugar in 1946-47 was to the extent of Rs. 
21 per maund, today it is over Rs. 36 a 
maund and the result is today, the grower 
is getting more. What happens? He 
switches on from cereals to sugarcane. In 
U.P., we have miles and miles of 
unending fields of sugarcane as any one 
who goes to U.P. can see. It might be 
quite all right to say that sugar is a 
commodity which is very important. I do 
not know whether we are quite surplus in 
that commodity. All that I remember off 
hand is that formerly, we imported sugar 
to a very large extent—I believe, it was 
from Java or somewhere. But the point is, 
if there has to be a switch-over from 
cereals to cash crops, it should only be to 
those which earn us a certain amount of 
foreign currency. It must not be 
haphazard; it must not be in a way in 
which the cultivator likes that every land 
will come under them, and so far as wheat 
and other grams are concerned, they will 
suffer. 

The second point that I want to submit 
is that I am in complete agreement with 
my friend on the Opposition Bench here 
who said that 

so far as agrarian laws in this country are 
concerned, they are being passed and 
compiled in a haphazard manner with the 
result that, so far as the tiller of the soil is 
concerned, he has no advantage 
whatsoever. It is quite true that the States 
are passing certain legislation, but up till 
now, I do not think there is any uniform 
policy dictated from here by the Centre 
under which land-holdings in all the States 
have been brought to some kind of 
uniformity. Of course, there cannot be 
uniformity all over the country. There are 
areas like Rajasthan which are desolate; 
there are areas like U.P. which are very 
flourishing, which are in the Gangetic 
Plain and they have got a very good 
productive soil and so on. Still, State by 
State, we must take up this measure and 
see that a ceiling is fixed and after that, we 
must see that the land which is available is 
distributed to the tiller of the soil. 
Whatever platitudes we might have, I 
think it is a fact that on the whole, land re-
forms have not benefited the tiller of the 
soil or the peasant. He is today as much in 
the dark about his rights; he is today as 
much in difficulties about the land in his 
possession as ever he was. What is the 
matter? Whatever surplus area is there, 
whatever culturable waste is there is not 
reaching the tiller of the soil and the 
peasant, because, as my friend there said, 
there are many intermediaries who own 
these lands—either it is the village 
panchayat which owns them as shamlat or 
it is the big zamindar who does not want 
to part with it under one excuse or another 
and it is no use saying that this culturable 
waste reaches the tiller of    the soil. 

The third point I want to touch is that 
the land revenue structure in this country 
also needs a change. I know it is a State 
subject and I know it is for the States 
themselves to look after this. But I am 
quite certain lhat in India there are 
millions of holders—I might say, 
hundreds of thousands, if not millions—
who today subsist on or have agricultural 
holdings which are absolutely 
uneconomi- 
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eal and as a result, they cannot pay the land 
revenue. There is no justification to have the 
land revenue charged on uneconomical 
holdings. In my own State of Himachal Pra-
desh, the incidence on uneconomic holdings is 
very high—it is as much as Rs. 6 to Rs. 7 per 
acre. whereas in adjoining Punjab, for a better 
quality of land, it is Rs. 3 to Rs. 4 an acre. The 
time has come when a directive, either from 
the Planning Commission or whoever the top 
people are here, must go to the States saying 
that they must revise their land-revenue 
system. We are still working on the old 
system inherited from the British. We still 
have those old settlements and so on. We have 
to reorientate our policy by trying to build up 
a land revenue structure which is in keeping 
with the times. 

Fourthly, Sir, what I would say is that so far 
as production is concerned, you can have 
concentrated production. You can have 
fertilisers; you can have irrigation. You can 
teach the people how to produce more and 
more. But it is always a question that the 
smaller the land-owner, the more is his need 
for finance. There is no finance available to 
the cultivator. 

The man who is the backbone of 
agriculture, the peasant and the zamindar, has 
still not got the wherewithal with which to 
improve his agriculture, with which to buy the 
bullocks required. The price of everything is 
rising. It is not only the question of 
foodgrains. If he wants to buy bullocks, he has 
to pay for them five times higher than what he 
used to pay ten years ago. Then, his other 
standards of life are slowly making 
encroachments. So if we want that our 
agriculture should improve and there should 
be intensive cultivation, then some kind of 
finance has got to be provided to the 
cultivator. Now about these community 
projects, Sir, these people are going round and 
asking the people to do some more work.  But 
I have my own    feelings 

about these community projects, and I must 
say that my feelings are not happy feelings. Of 
course, we are not discussing them now. But 
what I wish to say is this that increased food 
production should be there, but at the same 
time we have to so change or reorientate the 
whole land revenue structure and the system 
of land administration in this country that food 
is produced not only because it is needed, but 
it is produced because the person in the field 
has an incentive to produce more and more of 
it, because he gets better payment for it, 
because it is better marketed and because 
through it he can earn a pittance for himself 
and his family. 

SHRI B. SHIVA RAO: Mr. Deputy 
Chairman, I listened to the speech of the Food 
Minister this morning with a good deal of care 
and attention, and I felt that it was a frank 
speech. He did not make any effort to 
underrate his problems and his difficulties, 
and he did not conceal from us his failures in 
some respects. With much that he said this 
morning, I am in complete agreement. But 
there were other things in his speech with 
which I could not possibly agree. If, Sir, on 
account of the time at my disposal being 
limited, I deal more with the points of dis-
agreement than with -the points of agreement, 
I hope my hon. friend will accept my 
assurance that it is not due to any one-sided 
approach to the problems with which we are 
dealing, but rather because I am anxious to 
place before him my suggestions in regard to 
the matters on which I do not see eye to eye 
with him. 

Sir, in general, I think the position of the 
Food Minister, whoever he may be, is not a 
very enviable one, because frequently he 
becomes a target for criticism for factors for 
which he is not responsible at all, or for 
factors for which he is not primarily 
responsible. My friend, the Nawab of 
Chhatari, referred to the fact that the growth 
of population in this country has been almost 
phenomenal during the last 10 or 15 years and 
the Food Minister can do nothing about 
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[Shri B. Shiva Rao.] it. That, as my 
hon. friend said, is a matter for the 
Government as a whole to consider and 
to strengthen, if possible, the campaign 
for family planning. The Food Minister is 
not responsible for floods or drought or 
unseasonable rainfall or frost or natural 
calamities of that kind. And therefore in 
dealing with the problems of the Food 
Minister we should confine ourselves to 
factors which are within his control. 

Having said this, Sir, I would like to 
say at once that I was disappointed with 
the Minister's references to hoarding and 
the measures that the Government is 
taking or contemplating against hoarding. 
He seemed to speak with a certain air of 
satisfaction in this respect regarding the 
fall in prices in the U.P., in the Punjab 
and in some other parts of India. I would 
like to ask him frankly whether that drop 
in prices is due to any measures taken by 
the State Governments or by the Centre, 
or whether the threat of food riots has had 
anything to do with it. I am referring to it 
because I do not think it is a good thing. I 
think it is a dangerous thing to allow the 
impression to grow that prices of 
foodgrains can be brought down only by 
threats of lawlessness. And it is for that 
reason that I would ask the Food Minister 
to consider whether the measures that •the 
Government is thinking of taking against 
hoarding— and he himself admitted that 
there is hoarding on a large scale both in 
U.P. and in the Punjab—could not be 
strengthened. After all, Sir, hoarding ls a 
crime against humanity, because it means 
exploitation of the people's hunger. And I 
am quite sure that all parts of the House 
will support him to the full in any 
measures that he may take against 
hoarders and against hoarding. 

The second point with which I would 
like to deal and on which too I must 
express my sense of disappointment is 
that part of his speech 

in which he referred   to   fertilisers. Sir, 
the trouble with the Ministry of Food, and    
probably also    with    the Planning 
Commission, is    that it    is fertiliser-
conscious.   If  you   go   round the 
verandah on    the first    floor    in 
Parliament   House,   you will     come 
across two graphs.   One indicates the 
expansion  in food  production  in the 
country in the last 10 or 15 years and the  
other  shows  the increase in  the 
production of fertilisers, the inference 
being that the increase in food production 
is entirely due to greater use of   fertilisers.     
My   hon.   friend   said that  the  position  
in  regard  to fertilisers   is   unsatisfactory,   
and   we  are doing   our   best,   but   we   
shall   have to import some fertilisers—I 
think he said  1J  lakh  tons—in  order  to 
meet the    growing    requirements    of    
the States.    Sir,  last  week,  at    question 
time,  when   I   dared  to  suggest  that 
perhaps   green    manures    and    local 
manorial resources could come to the aid 
of the Food Ministry, my      hon. friend, 
the Deputy Minister, who was answering   
questions   for      'the   Food Ministry  on  
that  day, turned  to  me with a chilling 
response and he said something  in   a  tone  
as  though  implying   "Did   your   
grandmother    tell you this?"     Sir,   I was   
disappointed with  it,  because    
grandmothers'    remedies,  in  my time at    
least,    were very effective and much 
cheaper than the costly antibiotics that you 
get in the    market    today.    The    
Planning Commission    has     circulated  
to    the Members of this House, and 
probably also to the     Members of the    
other House, these three pamphlets written 
by a former Director of Agriculture, who  
is now an  Adviser to the Programme 
Administration  of the Planning 
Commission..    The titles are attractive—
"Self-help   in    Agriculture", 
"Potentialities  of    Green    Manuring" 
and    "If    Each    Field     Grows      Its 
Manure".   Sir,   these  pamphlets   contain   
a  great  deal  of hope  and promise for this 
country without having to go abroad for 
fertilisers or spending large sums of money 
on erecting fertiliser plants.    Sir,    I    will    
read one  or  two brief    paragraphs    from 
the      pamphlet     "If     Each     Field 
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Grows Its Manure". It says that in one 
demonstration farm in the Cauvery delta they were 
able to raise entirely from green manure the an-1 
nual output from 1.07 lakhs of pounds J in three 
years to 2-33 lakhs of pounds, ', and each 
demonstration farm in Madras State was able, in the 
course of two or three years, to produce more than 
its own requirements of green manure. And, Sir, 
what was the aggregate result? Madras State pro-
duced 2 million tons of rice in 1951-52 and it 
produced 3-1 million tons in 1955-56. Andhra State 
came next with 35 per cent, and Mysore, I think, 
was also responsible for a considerable increase in 
its rice production. 

SHRI P. S. RAJAGOPAL NAIDU: The 
increase in food production in Madras was not 
due to the use of •cesbania. 

SHBI B. SHIVA RAO: I wondered to myself, 
on reading this pamphlet, whether these figures 
were confined to results obtained only in 
Madras or in other parts of India. In another 
pamphlet which deals with the potentialities of 
green manuring—I will not read the whole 
paragraph but I will summarise it for the benefit 
of the House—it is stated that in Punjab there 
was a 35 per cent, increase over non-manured 
areas in certain fields. In U. P. green-manuring 
gave an increase of 20 per cent, and in some 
cases the yield was raised by 45 per cent. In 
Bihar there was an increase of 106 per cent, 
over fields which did not use green manure; and 
these are the results which have been obtained 
in several States. I was rather disappointed with 
the Minister of Food when he spoke this 
morning that he did not have one word to say 
about the use of green manure. I make this point 
very strongly because in spite of all the efforts 
that have been made by Directors of Agriculture 
in different States, even today, I believe, the 
position is that only 10 per cent, of the total 
cultivated land in this country      is      using     
green-manure.  ! 

That is the second point to which I would like 
to draw the attention of the  Food Minister. 

With   regard   to   the   'White    Paper which  
has  been  circulated  to  us  by the Ministry, if 
the Minister will not misunderstand me,   I  feel     
that  this White Paper is somewhat insipid and 
unimaginative and there is very little either of 
vigour or imagination in it. As I read and I 
came to paragraph 12, I  came across the words  
'the    main strategy of the Food Department 
has been', I pricked my ears in hope and I said 
to myself    'At last the    Food Ministry is 
thinking in terms of general strategy'. I thought 
of the recommendation made by a great 
humanist who   is   also   a   great   scientist,   
Lord Boyd-Orr, who came out to India in 1949.    
Lord Boyd-Orr was the    Secretary-General, I 
think, of the    Food and   Agriculture      
Organisation     and therefore   knows   a   good   
deal   about the problems of agriculture and 
particularly    problems   of    nutrition    in 
which he has specialised. Lord Boyd-Orr,   
after  going  round  India,   made certain   
suggestions   which      I   think need  to  be  
considered  afresh  at the present  moment.    
He     said  that  he would like to see the whole 
problem of food production in India placed on a 
war footing.    That phrase should not be 
misunderstood, certainly not from Lord Boyd-
Orr, because he is a great believer in world 
peace and the only kind of war that he can think 
of is a war against poverty and disease and 
malnutrition.    He   suggested   the  ap-
pointment of a Food Council with a Food 
Commissioner at the Centre and Zona]   
Commissioners   in   charge    of different     
zones    in    order    to    cut through all red-
tape.   I hope that the All-Parties   Food   
Council   which   the Food  Minister  
announced  this  morning as    having    been    
created     will gradually   develop  into   the   
kind   of the  Food  Council which was  recom-
mended by Lord Boyd-Orr. 

There is one other point I would like to 
suggest for the consideration of the Minister    
I think a campaign, 
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he himself pointed out, should have the 
positive support of the masses of the people, 
and in this matter I would like him to consider 
the very close association of the Minister for 
Information and Broadcasting with the All-
Parties Food Council that has been created. I 
think the radio and the films can play a great 
part in this matter in order to bring to the 
notice of the masses the results of scientific 
research and also the achievements in other 
parts of the country from the use of improved 
seeds, from the use of green manures and 
other things which are well within the reach of 
the cultivators. 

There is one other point which I would like 
the Minister to consider and that is, whether it 
is right to suggest a compulsory levy, as has 
been done, I think, in one of the memoranda 
circulated by the Planning Commission; a 
compulsory levy from all cultivators whose 
lands happen to be near irrigation canals. 
Compulsion and enthusiasm are incompatible 
terms. You can never compel a person to be 
enthusiastic about anything. Therefore the 
incentives that the Food Minister offers 
should be positive in character and I would 
prefer that he should think in terms of giving 
positive incentives to cultivators who make 
use of the water in the canals which flow past 
their fields. The incentives I have in mind are 
a generous rebate, maybe for one year or even 
for two years, for cultivators who build their 
own ancillary canals and channels from 
irrigation projects in the neighbourhood. 
There are other incentives I can think of, but 
the time at my disposal being limited, I pro-
pose to send a note to the Food Minister in 
regard to the suggestions I have to make in 
that regard. 

Finally I would like to ask the Food 
Minister to tell the House what steps he is 
taking or going to take to make the statistics 
that he gets from the different States more 
accurate than they are at the present moment.    
I make 

this point because I have one or two instances 
in my mind in which a State Ministry 
estimated its probable food-production at a 
considerably lower figure than I think was the 
estimate of the Planning Commission,, and 
ultimately it happened that the Planning 
Commission was much nearer the mark than 
the State Ministry. It may be said 'What is the 
harm in under-statement?' The harm is this 
that the State Ministry in making that 
understatement—which according to a former 
Finance Minister, Shri Deshmukh, is 
deliberately done in order to prevent the 
Centre from requisitioning surplus stocks,—
the consequence of the under-statement is, that 
you create a psychology of scarcity and 
therefore you encourage hoarding, I would 
like the Food Minister to tell the House 
whether he is taking any steps to improve the 
collection of statistics so that there may be no 
under-statement of the kind that I have in 
mind. 

SHRI ROHIT M. DAVE (Bombay): Mr. 
Deputy Chairman, the hon. Food Minister has 
appealed to all sections-of the House to 
consider the food problem as a national 
problem and not to make it a party issue. 
Some of the Members of the Congress Party, 
while supporting this particular plea, chose to 
make certain uncharitable remarks regarding 
the Opposition Parties who are today engaged 
specially in U.P. in focussing the attention of 
the public towards the grave food situation 
prevailing there. I will not emulate their 
examples and enter here into a controversy 
which we can keep out of this debate. I can 
only assure the hon. Minister of Food on my 
behalf and on behalf of my party that whatever 
may be our quarrel, whatever steps we might 
be compelled to takp here or elsewhere in 
order to combat what we consider to be a 
wrong policy, no Member of the Praja 
Socialist Party worth his name, will ever come 
in the way of any national effort that might be 
made to deal with the food situation and the 
food problem. 
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SHRI J. S. BISHT: Then you call back the 

agitation. 
SHRI ROHIT M. DAVE: That is the spirit 

in which I would like to deal with the food 
problem here, and to offer  certain   
suggestions  and  certain 
criticisms. 

The very first and the most important part 
that one has to deal with in dealing with the 
food situation is to correctly assess what has 
happened in our country during the last three 
or four months. In the White Paper that was 
supplied to us and in the speech which the 
Food Minister made here, an impression is 
sought to be created that the food situation is 
serious only in Uttar Pradesh, Bihar and in 
West Bengal. I have before me, Sir, an array 
of figures; I will not tire the House by reading 
the whole of them. But I may say, from these 
figures it becomes quite clear that there is not 
a single State in India which has escaped a big 
upward pressure in food prices. Even in 
Andhra which is a surplus State the prices 
have gone up, the wholesale prices; the index 
number which was 98 in February seems to 
have gone up in August to 105. Even in 
Madras the wholesale price index number 
which was 86 or 87 in January and February 
has gone up to 97. 

SHRI P. S. RAJAGOPAL NAIDU: That is 
due to sympathetic action. 

SHRI ROHIT M. DAVE:   In  Mysore the 
index number has  gone up from  : 95 or 96 in 
January and February to  | 113. I can go on    
multiplying    these  i instances to show that 
even in those States in which it is believed that 
the  ! food situation is fairly easy, the prices 
are going up, and the Government and I may 
say, the country is not in a position to hold the 
prices anywhere in the country. But that fact 
has to be remembered if we try to find a solu-
tion for the problem that we are facing. 
Secondly, we have to analyse all the various 
causes which are responsible for    this    
particular    state     of  j affairs.    We are told 
in    the    White  j Paper that the causes are 
many, but  ! 

they are mainly three. Firstly, they say the 
population is increasing at a very rapid rate; 
secondly, that our people, who all along had 
been underfed, are now spending more on 
food articles, a larger percentage of their 
incomes on them and thirdly, because of the 
increase in the purchasing power and 
progressive urbanisation of our people, they 
are changing over in an increasing measure 
from coarser grains like jawar and bajra to 
superior grains like wheat and rice. These are 
the three longterm measures which according 
to the White Paper are responsible for the food 
situation that we are facing now. Then because 
of the drought conditions there is difficulty. 
The White Paper says that in 1957 there were 
no severe floods; but there was serious failure 
of the monsoons in Northern India and both 
the kharif and the rabi crops suffered greatly 
in consequence, and this has created the 
present crisis. Now, taking the last cause first, 
I would like to draw the attention of the hon. 
Minister to the fact that the available cereals 
and pulses in 1957-58, which is roughly 65-63 
million tons, compare quite favourably with 
those for 1955-56 which had a total available 
stock of foodstuffs of the order of 65 • 4 
million tons. In spite of the fact that in 1955-
56 the available quantity was 65-4 million 
tons, it was possible for the Government to 
hold the prices. But in 1957-58 just two years 
afterwards, with food available to the extent of 
65'63 million tons, we find that we are not 
able to hold the prices. This clearly shows that 
mere availability of a quantity of food-grains 
cannot explain the situation as it exists today, 
nor can the long-term measures which the hon. 
Minister and the White Paper have mentioned 
really explain. why the prices have risen 
today. There seem to be other forces working, 
and1 unless these other forces are properly 
analysed and properly studied, it will not be 
possible for the country to master the food 
situation. 

Attention  has  already  been  drawn to the 
increase in the currency in. cuv 
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the general inflationary pressure that is now in 
existence in the country. I would submit for 
the consideration of the Central Government 
the simple fact that the deficit financing that 
we are now resorting to in order to deal with 
our second Five Year problems, that also is 
exerting a very heavy pressure on the prices. 
Till now deficit financing was absorbed by the 
community in terms of fluidity preference, 
and the money had gone from the pockets of 
the people into the market. But now the 
liquidity preference has reached the saturation 
point and any large- scale deficit financing 
that might take place now will have a very 
considerable inflationary pressure on our 
prices, and if we want to master the food 
situation, we will have to take that side also 
into consideration, I realise that we have also 
to deal with our Plan and our economic 
development, and looking to the resources 
available to us, it will not be possible for us to 
delete deficit financing altogether. Deficit 
financing will have to be there and it will be 
exerting an upward pressure. Therefore it is 
all the more important that we should devise 
our food policy in such a way that even with 
deficit financing we are able to hold the food 
prices, as far as we can. 

Another point to which I would like to 
draw the attention of the hon. Minister is this. 
What is the real reason and why did prices 
rise in some of the areas where the food 
situation as far as supply is concerned is 
considered to be fairly easy or comfortable? 
The real reason has already been mentioned 
here—hoarding and profiteering by certain 
classes of people. In devising any food policy 
therefore, we will have to take this fact also 
into consideration, that in our country there 
are people who will resort to profiteering and 
also to hoarding and thereby take advantage 
of the food situation that we are facing. This is 
the reality of the situation, and by merely 
swearing about profiteering or 

racketeering it will not be possible to hold the 
prices. We will have to take the realities into 
consideration and deal with them. Because of 
this upward pressure and because of the fact 
that whenever there is such an upward 
pressure on prices there is bound to be 
profiteering and racketeering, I would like the 
Union Minister to consider whether the policy 
with reference to distribution that he has 
adopted so far will be adequate enough to deal 
with the situation that this country is bound to 
face for some years to come. We have been 
given a large array of the measures which the 
Central Government and the State 
Governments have already taken in order to 
hold the prices. We have been told that credit 
freezing has been applied. We have been told 
that zoning has been resorted to. We have 
been told that powers have been given to the 
State Governments in order to    deal    with    
profiteers    and 
racketeers. 

».-
We have been told that adequate buffer stocks 
have been kept by the Centre to see that 
whenever any very difficult situation arises the 
stock can be rushed there. We have been told 
that procurement and fair price shops will take 
care of any abnormal situations that would 
develop anywhere. May I, Sir, most 
respectfully submit that all these measures are 
already there and, in spite of that, even when 
the availability of food was to the extent of 65-2 
million tons, the food situation as we are 
witnessing today did develop. Is the Food 
Minister convinced that as far as the distribu-
tion is concerned, the measures <hat he has 
already taken are sufficient to cope up with any 
food situation? I would suggest that this 
particular situation demands much greater con-
sideration and a much bolder policy. I would 
only read from the report of the Foodgrains 
Enquiry Committee one paragraph. It is on page 
86, para 7(5). It is this paragraph which gives 
us a policy recommendation. Unless that policy 
recommendation is fully adopted, it will not be 
possible for us    to    deal    with    the    
distribution 
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aspect of the food situation at an. ine , paragraph 
is a very small one and | Teads thus: 

"We  would    like    to     emphasise here 
that until there is social con-   ! trol over the 
wholesale trade    we shall not be in a position 
to bring  I about    stabilisation    of    
foodgrains prices. Our policy should, 
therefore,  I be that of progressive and 
planned socialisation of the wholesale trade  | 
in foodgrains". 

Dealing with this aspect in the other House,   
the   hon.   Food   Minister   told   j She  other 
House. 

"Already certain measures have been 
taken in order to socialise the distribution  
of food grains." 

He further informed the House: 
"The marketable surplus in the country 

today is of the order of 16 to 18 million 
tons and the Government are today 
handling between 3 and 3'5 million tons 
which comes to 15 to 20 per cent, of the 
marketable surplus which goes in the mar-
ket." 

This 15 to 20 per cent, of what comes 1 to the 
market comes only to 3 to 3-5 million tons and 
this has failed to create that stabilising 
influence. Therefore, it is necessary that a bold-
er and larger socialisation of the ! wholesale 
trade should take place. 

I now, Sir, come to the question of the 
production because, unless production is 
increased, it will not be possible for us to deal 
with the food situation adequately at all. I will 
not go into all the various measures that ! can be 
suggested with reference to the food production 
because the time at my disposal is very short. 
The Government of India had appointed as 
many as sixteen committees by now in the last 
ten years to deal with the various food 
problems. These Committees have already made 
certain very valuable suggestions with regard to 
how the food production   can  be   increased.    
These 

suggestions are before the Governments, are 
before the Central as well as before the State 
Governments, and these measures can be 
looked into. I would only like to emphasise 
one fact that as long as land reforms are not 
given top priority by the State Governments 
in order to deal with agricultural problems, it 
will not be possible for them to make a 
serious dent  into  the  difficult  situation. 

SHRI V. PRASAD RAO: We are giving top 
priority for landlords to evict the    tenants. 

SHRI ROHIT M. DAVE: As long as land 
reforms are not given top priority, it will not 
be possible for them to make any serious dent 
into the agricultural problems. Land reforms 
have been emphasised over and over again by 
the Planning Commission, have been 
emphasised by all political parties including 
the Congress, have bei;n emphasised by the 
Planning Minister himself so many times, and 
yet we are not able to make any progress in a 
large number of States with regard to land 
reforms. Land reforms is a problem which 
will have to be tackled, and unless it is 
tackled as early as possible, it will not be 
possible for the country to master the food 
situation or the agricultural situation at all. 

The second point to which I would like to 
draw attention is with reference to the various 
measures that are necessary in order to see 
that the capacity of the agriculturist te 
increase food production is raised. In this 
connection, Sir, many suggestions have 
already been made, suggestions regarding 
green manure, suggestions regarding self-help 
on .the part of the villagers in order to dig 
channels, and to encourage the villagers to 
resort to this type of self-help, etc. Already 
suggestions have also been made with 
reference to the credit facilities that should be 
given in order that it may be possible for the 
agriculturists to have proper implements, 
proper seeds, proper water facilities, etc., in 
order to deal with the production problems. 

63 RSD—8. 
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facilities that might be given to the 
agriculturists and even in spite of the land 
reforms which might be tried, I am sure that 
the agriculturists will not be enthused to 
increase the production as long as we do not 
guarantee them an adequate price. Sir, the 
experience of the Indian agriculturist of the 
years 1953-54 and 1954-55 is a very sad 
experience. In those years, food production 
and agricultural production increased and the 
result was that prices went down so much that 
it was not possible for the agriculturist even to 
earn what he was normally entitled to earn 
looking to his five or ten years of experience. 
As long as the agriculturist is not, therefore, 
assured of an adequate price, it will not be 
possible for him to put sufficient heart into 
increasing the production at all. In this connec-
tion, Sir, I would make only one suggestion 
and then I will end. The suggestion is that 
there should be, before the sowing season, a 
definite floor price declared by the 
Government. This is being done in China, I am 
told with very great result, because the 
Chinese peasantry know that whatever the 
production, whatever their effort to increase 
production, when the production goes to the 
market, he will be assured of a particular price 
and, if he is not able to get that price from the 
market, then the Government gives the 
guarantee to buy at that price the entire stock 
that he offers for sale. I would, Sir, in this 
connection, read from "KURUKSHETRA" 
August 15, 1958 number, in which one Mr. 
Douglas Ensminger who happens to be the 
Representative in India of the Ford Foundation 
has made a suggestion to the same effect and 
in a very forceful manner. I will just read to 
you one paragraph and then I will end: 

"GUARANTEED PRICES FOR FOOD    CROPS 
To set the stage for an intensive effort of 

helping and encouraging village cultivators 
to increase food production, the nation 
must, as a rational policy, establish each 
year, 

at least six months before time for the 
villager to plant his crops, guarantee sale 
prices for all the basic food crops. If, in 
planning to sow certain crops, the cultivator 
knows that at the time of harvest th. 
Government will guarantee him a minimum 
sale price, he will then know how much he 
can invest in improved seeds, fertilizers, 
insecticides, improved implements, irri-
gation and soil conservation. He can then 
calculate his expenses, as a business man 
must, and know if he farms well he will get 
higher production with a margin of profit. 
Assurance of profits from his added effort 
and his higher investment, will give him the 
necessary incentive to change from the 
traditional to improved practices." 

SHRI SURENDRA MOHAN GHOSE (West 
Bengal): Mr. Deputy Chairman, I am thankful 
to you for giving me this opportunity. I 
welcome the speech of the hon. Food Minister 
and congratulate him for frankly admitting 
and placing before us a clear picture of the 
food situation obtaining in the country today. 
But as the time at my disposal is very limited I 
would like to suggest to him only a. few 
points on which at least I could not fully agree 
with him. 

Sir. the first item that I take up— as he 
himself has also said—is the long-term project 
for producing and also for procuring food. 
One difficulty which the hon. Minister has 
mentioned is as to the availability of fertilis-
ers. People have become fertilizer-minded and 
the fertilizer which we produce cannot cope 
with the demand: we have to import it from 
outside. Sir, in this connection we must bear 
in mind that distribution of fertilizers without 
proper arrangements for irrigation, instead of 
improving the soil rather spoils it. Eighty per 
cent of our land is dependent on rain water 
and as there is drought almost every year and 
almost in every State, when we plan for 
distributing this fertilizer, we must give 
priority to the irrigated    land first, where the 
fertilizer- 
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could be utilised to the fullest advantage and 
we can have the fullest value in return. Next 
we can take up the unirrigated lands. If 
possible, we can give them some; if not, we 
should make arrangements for proper irriga-
tion for those unirrigated lands. So my 
suggestion is in places where artisan wells are 
possible, we should go in for them. They 
serve a very good purpose and their number 
may be increased. 

In connection with the production of more 
food, another important item is the supply of 
good seeds. Fifty per cent of the seeds which 
our cultivators use do not germinate. 
Therefore the Government must have a 
number of seed multiplying farms throughout 
the country where good seeds which will 
germinate properly can be distributed in time, 
just before the season. Our administrative 
machinery is also so slow and I am very sorry 
+o say that it is so much inefficipnt that in 
proper time neither seed no. fertiliser is 
supplied to the cultivators. Therefore, we 
should see to it that, whatever we supply, it 
must reach the cultivators in time so that they 
can make full use of those things. 

As far as procuring is concerned, the 
Government should have realised not only 
today but for some time past that we shall 
have to build up sufficient stocks and we shall 
have to make purchases from our own 
country. I know in 1957 in Calcutta rice was 
selling at Es. 16 per maund but there was no 
arrangement with the Government to purchase 
at that time. This year also in January rice was 
selling at Rs. 17 per maund and the mill-
owners approached the Government because 
there was some crisis. They approached the 
Government and asked the Government to 
purchase that rice but there was no 
arrangement at that time. 

SHRI A. P. JAIN: They never approached 
me. 

SHRI SURENDRA MOHAN GHOSE: 
I am coming to that point also. 
The other difficulty with the hon. 
Minister is we discuss here and 
decide certain things but for their 
implementation he has to depend on 
the State Governments, and the 
State Governments' problems also 
differ from State to State. He simply 
pleads his helplessness. Therefore I 
welcome our Prime Minister's appeal 
to treat this food problem as a nation 
al problem and I also congratulate 
the members of other political parti 
es who have come forward to co 
operate with the Government and to 
treat this food problem as a national 
problem. This food problem can only 
be solved, in my opinion, if there is 
a national approach. Party approach 
will never be able to solve this pro 
blem. That will only create compli 
cation after complication; that 
will create new situation in deffer- 
ent      States     at different      times. 
Not only this problem—it is neither here nor 
there—but incidentally I can mention that 
there are other problems also which in my 
opinion should be treated as national 
problems, and an attempt should be made to 
solve them with the co-operation of the 
political parties in our country. 

Then I come to the short-term programme. 
Tnere are many old irrigation tanks. I know, 
all over India. Especially in West Bengal I 
know there are many. If we can make these 
old irrigation tanks useful for irrigation 
purposes, today most of the land which cannot 
be irrigated from any other source like canals 
and other things, can be irrigated. Therefore 
which cannot be irrigated from any other 
source like canals and other every State. 

Our immediate problem is one of 
distribution. When the hon. Minister 
mentioned this I felt that he was feeling a 
little confident because in some of the States 
they have introduced these indentity cards for 
solving the problem of distribution. But I 
have doubts in my mind whether the 
introduction   of   these   identity   cards 
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help in solving the problem unless we seek 
public co-operation in the matter. My idea is 
that from these fair price shops some quantity 
of foodgrains go into the open market or the 
black market, whatever you may call it. In 
order to check that, if we authorise some of 
the public men—categories of public men-like 
M.Ps., M.L.As., Municipal Commissioners, 
Corporation Members, District Board 
Members, Professors, Headmasters of schools 
etc. who can have some authority to go and 
check the cards or the ration drawn by those 
fair price shop people from the Government, I 
think that will go a long way in changing this 
atmosphere which is prevailing in the country. 
Today everybody thinks that there is 
corruption going on and there is no machinery 
by which we can satisfy ourselves and say 'we 
are satisfied that nothing is wrong with tl\is 
distribution machinery'. Therefore my 
suggestion is that in order to help proper 
distribution, public cooperation has to be 
sought and we have to clear the atmosphere, 
where people can breathe freely and every-
body can say, 'yes' we are satisfied that 
nothing can happen like what was happening 
before'. 

Then I appeal not to all but to some of the 
Members of the Opposition to rethink about 
this problem. On the one hand we all accept 
that this problem is a national problem and 
we ought to deal with it all together aa if all 
of us have got the same interest in  the  
problem  and in  its    solution. 

On the other hand, if we constantly . give 
threats of 'Satyagraha' 5 p.m. for looting the 
rations from the stockists, that will not help us 
in finding out a real solution of the problem. 
Therefore, 1 am appealing to those Members 
who are now thinking in terms of offering 
'Satyagraha'—for finding a solution of the 
problem—to re-think and reconsider and give 
up that approach altogether. Now that a new 
situation has been created after the Prime 
Minister's appeal and now that all the different 
parties have come forward to co-operate, the 
'Satyagraha' or other resistance should be 
given up. That is all. I thank you. 

MB. DEPUTY CHAIRMAN: ShaH we sit 
till six o'clock? 

SHRI V. K. DHAGE (Bombay): No, Sir.   
Till 5 o'clock. 

SOME HON. MEMBERS: Till 5 o'clock. 
SHRI BHUPESH GUPTA: Hon. Members 

want to speak. 

MR. DEPUTY CHAIRMAN: What is the 
sense of the House? 

We have to 
gu somewhere else. 

MR, DEPUTY CHAIRMAN: AU right. 
The House stands adjourned till 11 A.M. 
tomorrow. 

The House then adjourned at one 
minute past five of the clock till 
eleven of the clock on Tuesday, the 
16th September 1958. 


